CENTRAL QDMINISTRATIVE TRIBUNAL
- BANGALQRE BENCH

Second Floor,

- Comgercial Complex,
ndiranagar,
Bangalore-38.

Dated: {7 JAN1994

ORIGINAL APPLBSATIONS NO.395. TO 403 9:-&22&;?2 &;Q_gi_iggg
2%, §29_§_§ZZ_9£_£992 AND_44 T0_80_/_1993.

ﬁ APPLICANTS:-Sri.C.R.Rangadhanaiah and Others
! O ' . » ;'
i v/s _

3§§EQ§Q§QI§.- The Chairman,Railway Board and Others.

To.

1.  Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,

- Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.
2, Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017. |
| 3. Sri.P.Shivan Pillai,Advocate,Graws House,Monestary Road,
‘ KMarikkamuri, Kochi=~6820l11.
f 4, . Sri.Vijaynarayan,3-C ELDORADO, 112 Nungambakkam Hth Road
* Madras-600 034. |

| 5. Chairman,Railway Board,Rail Bhavan,New Delhi.
6.  The Secretary,Ministry of Railway,Rail Bhavan,New Delhi.
f 7. " The Beneral Manager,Southern Railways,Park Town,Madras=3."
’ 8. The Chlef Personnel Officer,Southern Railways, Park Town,
: Madras-2

9 The Divisional Railway Manager,Southern Railways,Mysore.
| ~ 10. ‘The Senior Divisional Personnel Officer,Southern Railways,
| - Palghat,Kerala.
% 11, The Divisional Personnel Officer,Southern Railwgys,
| ' Madurai Division,Madurai.
i 12. - The Divisional Superintendent,Southern Railways, _ -,
] ' ~ Divisional Office,Palghat,Kerala. -
1 13. The Divisional Railway Manager,Southern Railway,Bangalore.. [
| 14. Sri.K.R.D.Karanth, Advocate,3z Mangalanagar,Sankey Road Cross,
i Bangalore-5a. S
- 15.  Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs, . 5‘
f R.V.Road,Opp:Bangalore Hospital,Bangalore-4. ‘ “
! _9991&&2929-‘59_9992_99;21-- e
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SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative ITribunal,Bangalore. .
=X=X=X=X=
Please find enclosed herewith a copy of the ORDEH
passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.

‘<G‘ ?p\aust\—‘:\/‘

- DEPUTY REG1STRAK(J ’
- JUDIC1AL BRANCHESB,

gm*

.....




. CENTRAL ADMINISTRATIVE ?RIBUNAL’ R
e BANGALURE BENCH s

0.A.NOS, 395 to\403/91£57/90 415/90 320/92.
296735““37776? and 44 to 80/93 ,

THURSDAY, THIS THE 16TH DAY OF ‘DECEMBER, 1993

SHRI JUSTICE V.5.MALIMATH vev. CHATRMAN(D)

SHRI JUSTICE P.K.SHYAMSUNDAR ... VIGE CHAIRMAN(J)
_SHRT V. RANMAKR ISHNEN e... MEMBER(R)

1. Sri C.R7Rangedhamaish,

$/0 Sri Rangeish,

aged about 68 yeers,
Retired Guard-A Specisl,
Chikkabidre,
»Chlkkanarayakanahalll Taluk.

2. Sri K.V.Sreekantiah,

$/0 Sri K.V.Subramanyaish,

aged sbout 69 years,

Retired Guard-k Speciel,

Ch-70,6th Naln,Sarasuethlpuram;

=Nysorb 9,

3. Sri M.N.Nar eyana Setty,
S/0 Sri K.Munisuamaish,
Retired Guard-A Sp901al

: 2003/2 ‘Rajkemal Street
Mysore - 1

4, . Sri B,J.Nagarajaiah,
S$/0 Sri Jayapala ‘Nayznar,
Retired Guerd-h Special,
158, Shanksranegar,

- J.B.Kavel, Bangealore-560 022

5. Sri K.Seshadri, S$/0 Sri Krishna,
: B8hatta, aged sbout 69 years,

Retired Guard-PF Special,

92 Lakshmipuram,»ﬁrsikere.-

4,%5 ----- %Ghannabasavalan, :
cSYBR Smlﬁmgdappa 2ged-about 69 years
/’*5—R€?1Pe50§3%rd-ﬁ Special, :
964, 9£hf%aln Road, .6th Cross, .
o Praka'bnq’ Bangclore - 21 , .
nﬁ?«?ﬂ Sr&nlvasachar,

il

let e »ard-# Sp801al
‘&\ﬁﬁlﬁiﬁ arallel Roesd,
ﬁﬁm?v'ncoar Extension, ‘ _ !
4v/5h1moga oun - 577 201 eevees RApplicants

Contd. /-




10,

1.

12,

13,

14.

oo 244

Sri Shivesuemy, S/o Sri T,
Burgachelem Pillel, aged
about 69 years, Retired
Driver-k Speciel, 44, II

- Main, Medes Block, New

Bamkoo Bezar, Mysore-21

Sri J.N.Pharosh, S/o Sri w.p,
Pheroah, Retired Driver-f °*
Specieal, 2355, I Main, II
Cross, K«GeKoppal, Chamaresa-~
-puram, Mysore, ‘ :
Applicents 1 to 9 in _
| OchoNoss395 to 403/91
S_ri RoJlm_ahadevan, :
3/o R.Jayarem,
aged ebout 67 years,
Guard 'h! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizampuram, :
Bangelore ~ 560 021 ‘ Applicant 40 in 0.A,
o No,57/90 ¢ ..

/ .

Sri R,Shiveleh

" Retired 8uyerd At Specieal,

and residing et No,1153,
I1Sr1 Ranga', II Main Roed,
SeNilolony, Yeshuarthpur,

‘Bengalore - 560 022, " Applicent 11 in O.A.

No.416/90

Sri Papanna,

S/o Nethavadu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisuara Temple,
Bhuveneswarinagar, Magadi Road,
Bengalore - 23,

Sri Ghouse Mohidgen
§/o kzeen Mohideen,
aged about 63 years,
Oriver Passenger MR 238, »
uthern Railuay,Bangalore City, .
Retired) C/o Noor Mohamet!,
0.73/0, Railuay Quarters,

-Yeswant apur, Bangalore = 22.

Sri B.John Feter,
S/o Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railuay,
Yesuwanthapur (Retired)
NoﬁGZ, III Cross, I Sfage,

fg\ﬁokﬁipuram, Bangalore - 21, «+ APPLICANTS .

s A
T . _ l.aco_ntd”p/-
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16.

17,

{%ﬁ

19.

2%,

Sri Nanickam, _
S/o Laksmaneppe,

. .aged .about 60 years,
Driver Passenger MR 414,
Southern Railuay, Arsikers,
(Retired), "No .286/h, th Crcss,
Bangalore ~ 560 l21, -

Narayana

§/o Nya*gaVadu,r

aged akout 72 years,

Shunter MR 278,

Bangalore City, Southexn Pailuoy,
(Retired) No.53 C/o Nauaz btoreg
12th Cross Magadi Roed, -

- Bangalore - 23,

Sri M.S.Susainathan,

'8/0 Marisvamy,

aged akout 62 years,

 Drivet Passenger MR 475;

Southern Railuey, Yelshankas,
(Retired)C/o P.heJoseph,

45/R 01d Railuay Quarters,
Yesuanthapur, Bangalors - 22,

“§ri Siddalah, $/0 Siddaleh Gouds,

aged 62 ygars, Diesel kssistant .
MR 523, Southern Railuay
Banoalore City, (Retired)

No.58, I Cross, 3rd Mein Road,
Ramacgandrapuram, Bangalore - 21.

Sri Kadirvelu CeRay

~ §8/0 C.S.Remalingam,.

aged about 58 years,

Goods Briver MR .824.

Sduthern Railuay, Harihar,
(Retired), No.32/2, I Main Road,’
'I Cross, Dklipuram,

Bangalore - 21,

Sri Gulam Dastagir,

S/o Md.Ghouse,

aged about 69 -years,

Shunter MR 597, Southern Ralluay,
YeSUanthapur (Retlrei) No.3y
Star Building, Dharge Mohallay
Doorvaninagaery Okd Macras Roed,

fﬂdangaigre - 566 316.

RN

uﬁoh heed :

ged 67 years,
? Southern Railway,
16aL 0TS thmenE(Retired)

D s ‘“f-"‘i’tls'ﬁr- ss, L-B, .

0 \, : B.c-

o <APPLICANTS,

+..Contd,/~
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23,

24,

:25\

28

"53:1 D.JOhn, . .

8/c N.Dévidegillai, _
aged about yeels,
ﬂgsistant_cugrd/ENT 1303,
Southern Railuaz, Bahgalore
(Retired), C/o Cer

12th Cross, Mapedi Roadj
Bangalore = 23y . . .

Sri -Sheik Fekruddzen EpBmeY,
8/0 Mohemmed Khasim $e i,
aged about 63 years,
Railuay Guard R-ER 5212,
Southern Rallway, Arsikerey
(Retired), Mandipet,
Arsikere = 573 103,

" Hassan District,

Srfl K.GuKrishpamurthy,

§/o0 K\Gundeppsa,

aged esbout 60 years,

Guard 'A' Spl, EE 4994,
Southern Reiluay, Rreikere,
(Retired), No,84, Yérramps Bleck,
Laxmipur, #rsikere = 573 103,

Sri D.Efnthony, .
S/o0 Ennaslappa, aged ebout 63

_ gears, ksst, Guard EE 1317,

outhern Raliuay, Baigaloxs City,
(Retirsd), No,29%, EWS, Sth NMain,
Kengeri Satelllte Toun,
Bangalore = $0s-

Sri NeVvh na‘ﬁd'a ) RaO,

. 8/o NyVenkoba Rao,

27

2%,

aged eout 63 ,
Driver Goods MR 410,

"aged aboutb9 years,
~ Firemen A~ MR 549

Southern Railuay, ghimoga Touwn,
(Retired),No.121, 17 Cross,

~Behind §.P.0ffice, Ashoknagar,

S$himoga Towns
Sri MMeni,

$/o Mottaiy ﬁg&d edout
‘$2. ygars, Shunter MR-€72,
Southsrn Railua

Baiyappanahalliiﬁetired),
Ramasuamypalya, M<S.Nagar,
Kammenehalll Mair Roed,

. Bangalore - 33,

Sri Nad%kman%fﬁ/o'ﬂu;ugesh;
years,

Southern Railuay, ‘
Yeswarithepur (Retired),

' No.22, I Cross, Bhasyemnagar,

Srirampuram, Bangaldre. ~ 21,

e

pentet Sujramany,

o 0o APPLICANTS
» +C Uﬂt’dg./.-e
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29, Sr‘ Rﬂweiah —_—

- 8/o Venkataramanappe,
eged about 63 years,
Criver Passenger MR 721,

- Southern Reiluay, Shimoga Toun,
Retired, No,209/41, Reckemma .
Building, Main Road
Yesuanthapur, Bangalore~22.

30, Sri Syeq khbas, L o
~ 8/o Synd Bastagir, - . » : ' L
aged sbout 69 yeerb .

Southerh Railuay, Bargalaxe City;

- (Retired), No,41, I .Cross,

I1 Maln, katharayanapura,

(Near Subramya Naaajid)

Bangalore - 26,

31, Sri Akdul Rehim,"

S/o Md,Bakshi, :

‘aged sbout 62 yesrs,

Shunter MR 349, Southern Ralany,
" Bangeiore Clty (Retired), .
No.22/., 11-A Cross,

Hoshelll Main Road,
Patharayanapura '

Bahgalore - 2€.

32, Sri K.M.Pavooni,
S/o K.V.Fatheu,

aged akout 66 vears,
Driver Goods MR 701, ‘
Southern Railuay, Yesmanthapur,
(Retired), No,5%7, 7th Cross,
KeN Extension, Yesuanthepur,
Bangalore « 22, -

33, Sri 3 Gahgadharaiah,

s/o B.siddaian, :
- aged about 6% years; °

‘Guard R-Spl. EMT 428,

Southern Railvay, Rrsikara

(Retired), Nc.Vasantha Nilaya,_~

near Sedena ~alkles, -Bshind . o R
Fume House, Araikere. o . -

34. Sri G, Ramaagamy’
8/o K.Govingaraju,
aged aebout €4 yeers,
. Mail Guerd EMT 747, - . , A
<xdouthern Railugy, Bangalore City, .
Retired), Nc.264fhg Relidny Qtrs” . ,
NG, 28eythern Reilwey, Bangalora—23.

R.Kumaren, S/o C %hbu : - 4 B
Fabout 59 years, Mail Guard L ‘ o !

768, S.Reiluwsy, Bangalore Sity, o . o
R Fired), No,1C4, 6th figln, . .

;,Cross, Shankarnagar, Yeauanthanur P 0.‘
,hgalore - 22, _ u ...RPPLIE&NTS

R
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3¢,

39,

40,

41,

42,

fong
¥
3

.Sri M, Nagaraj o .:: ST
* 8/o Nunisuamy NaidU"

~aged .alqut 60 years, = -~

~‘Driver Goods MR 436,
Southern Reiluay, Bangalore City”,u -

(Retired)" No, 68, Kothendaremapuram,
VaiyalikaVal, 12~ Droee,. ‘
Bangalore - 3. :

Sri G Gopel

S/o Gangen, |

Rged sliout 6! yeare,

Briver: Gooda MR 599,

Southern Railuaé Yesuantheuur,
(Retired), C/o G.Chekrevarthy,
No.42/D, Raiguay Qtre,
Baiyeppanzhelll,

Bangalore - 38.

Sri Khudus,

S/o Hussnin.ﬁal

aged sbout 6F yesars,.

Oriver Fassanger MR 112,

Southern Reiluay, Bangaluro City,
(Retlreu), No . 489, 1Gth Crces
Mathikere Main Roed,

Yesuanthapur, Jangalﬂve-??

Sri Nayanna,‘

~ 8/0 fiayanna Sowda,

aged akout 71 years,

"~ Shunter MR 254,

Southern Rai‘uay, Bangelore City,
(Retired), No,40, 7th Cross,
Gayathrinagar, S“irampuram,
Bangalore-21,

Sri Gurusiddaiaw, S,
$/o0 Siddapna, ‘

aged. about 68 \esayrs,
Driver Passenger MR 393,
Southern Railuay, Shimoga Toun,
(Retired), Attn uddekaval
Hosur Jevagal Fost, Arsikere

- Taluk, Hassan District.

Sri Mohamed hussain,

S/o Mohemed Budensab,

aged about 6€ yesrs,
Shunter MR 621, -
Southern Rail UaV Hariher,
(Retired), Fmaravethi Poct,
Herihar TaJUK, Harihar,

Sri T.Duggan,

S/o k.E.Duggan, .

aged about 65 years,

Briver Passenger MR 37,
Southern” Railuey, Bangalore City

oy

vvoContd, /=

N ‘4,%%% .



PO - '~Rhmasuamy Palayam, =%
' : “Khemmanehalll Main Rdad,
© . 2nd. Crose, Bangalore-SS.-

43, . .5r1John. Ross, S/0 Noeh,
: _aged about 62 yuars,
- Driver Passenger MR 359, 4 .
.Southern Railuey, Bahgalore City,
e _ _4.(Retired), No.B860, HMT lavnut,
K - behind Choudesuari Tenple, = -
' ;Nathikexe, SenQelore~5ﬁ '

44. Sri E Hussey, S/o hilliam nussey,
eged about 64 yeers _
Driver Passenger, mR 193,
‘Southern Reiluey, Bawgalorc City,
(Retired), No,5,. 7th Cross,
Suhedarpaiys, Yesuanthepur,
Bangalore-22..-~ .

45, Sri-B,Jayeram Singh,
*  8/o Nerayan Singh, _
- gged about 63 years, . -
~ Oriver Passenger MR. €11,
" Southern Ralluay, Shlmoge Touwn,
(Retirad), No, 1831 111 Cross, :
-Rathan 8ingh - Lane, mawdi Moholla,
. ﬂysore - 570 021 .

46, 51‘1 Wurutl'..:. Pau,

- ~ 8/6 Neelakanta Rao,
w*tw. . aged aebout .64 years, -
L . DBriyer Passenger MR 422, . '
P - Southern Railuway, Bangalore City,
Lo - (Retired:), No,23, ‘I Main Road,

' - Gundu Muneesuwara® Temple Street,
Natadhahelli, Bangalore-32

47, Sri Nohamed Basha,
" S/0 Abdulle Seb, .
-aged about 67 years .
‘Shunter MR 423, Southern Ralany,
Herihar, (Retired); No.351, -
*. 11 Cross, Eendhinagar, -
Harihar. = .

48, Sri, Kistan, S/o Gov1ndan,

-aged ebout 59 years,
ST Shunter MR ’
§outhern Railuey, Bangalore Ci*},
Netired), No,&/2, Sundersm Reddy,

Rad 1 Road, Bangalore - 23,.,

:fm.W1trappa, S/o Muthappa,
_fd about 72 years

i

ufékresiding at zmunikalappa Ga“deﬁ,' o

[1ding, Backside of- Nanohara Mille,

¢+ APPL ICANTS
. .Contd, /-



st - . T <.
S : B .
R T A, - L. .. ee Y a9 .

C/o Cheteripe M, = - . :
. ~ Ghanajyothi“High School, i
] . No.61/1, IV-N Block, | \

- Rajsjinager, . s
Bangalore -~ 10, * - | . k:

‘ B0. Sri Rangaleh,

i T S/o Rangasuamy, . :

h - aged about 6B years, (-

) ’ Driver Passenger MR 416C

r. . Southarn Railuay, Bangainre City
‘ (Retired)! No.27, Chic Beecuer
b o .Roead Cross, Shivejlhagas;:
Bangalore-51,

14 N
.

51. Sri Ethirajan, 8/c R.Chemundi, | o : 5
. " " aged about-65 years, R '

. S Southern Reilway, Mysore

- (Retired), Driver Pussenger,

i - MR 378, No.1389, III Crcss,

Kaki Road, Mendi Mohedtla,

Mysore-21,

52, Sri A.Xavier, S/o S.Etnthony,

i ' aged about G2 yesars, .
Driver Passenger MR 683,

. Southern Railuay, Arsikere,
(Retired),Nc,52/2/, Behind
St.Marrys Church, irsike:e«103.

53, Sri lLinga, $/c Kerbasappe,
aged about 67 yeers, -
Shunter MR 253, '
Southern Reiluey, Hariher,
(Retired),C/o Kurvethi Lings,
‘Bmrgvathi Post, Harihar.

54, Sri Revanappa, : .

" S8/o Siddeppa, aged about E3 yeers,
Fireman First ML 1129, '
Southern Railway, rarvihar,

"~ (Retired), C/o Revaneppa,
Challageri, Mallikarjuna Extension,
Amravathi Post, Hariha=, :

.55, Sri k.,Ethierei, .
- 8/o Rbbalah Sunder Ra?,

aged about 73 years,
Driver Mail YR 5, - , -
Southern Railvay, Bsngalors City,
(Retired), C/o t.Sridher
No.343, Ralluay QtrS.'fN&)
Bengalore - 23, o

56. Smt.Kamale Bal Plroji Rac Kaule,
-~ B/o late PirojilReoschonen,
aged about .6lyeacs,
DrioéevPadsenger MR 433,
‘Southern Ralluay, Arsikere, -
v/;No,ZZS, £1d Rms noad"ﬁrsikere. ) .« « APPLICANTS"
|
|
|

++ Contd./-



';Smt R himabi R -
W,/ Late Cy Fazalur Rahaman, S S
.  aged about 45 years;- T e
-~ Shunter MR 592, : o o
" Southern- Railuay Yesuanthapur, g
* No.11, 4th Cross, Behind Yeramme
Kalyan Mantap, Mohankumer Nagar,
Yesuanthapur, Bangalore-22._.'

53. Smt, Sharadamma, : :
~ W/o lete 8,Ganeskan - ' :
 raged abcut £2 years, “Stunter MRSy
" Southern Railway, Yesuanthapur, -
No,5, I Bross, Nohawrumt“nsuar,
Yesuanthapur, Bangalore_ZZ. 7

59,  Smt, Sufia Khatun,
. ;.N/o lete Anuar,
‘aged about 53 years,
'Dissel Asst, MR
Southern Reiluay, Bengalore City,,
t/o N.Rrumai, Noo 407278, KN EXthey:
5th Cross,- Yesuanthapur,Aﬁ
Bangalo“e~22 o

s Smt, Kanakamma. : . .
' /0 late A,Subramany,

aged ebout 4% years
DieaplRsst, MR 52

Southern Ralany, éawgalore City,
No.B4%/C, I floor, MG r\ly.Crlpny, :
Bangalore—23

61 -Sri Shanthakumar, ‘
§/o late Knandaraju,
sged about 25 years
Driver Passenger, mR 358,
Southern Railuway, Frsikere,
" kmbedkar nagar, Holenarsipur,
v Hasan Dist,

62, t.Bevamma,
U?o late B. N Venkatesh
 eged about 47 years, .

‘Biesel fisst, MR. 1266, _
Southern Railuway, Bangalore rity,
No.91/8, Railuay Qtrs., .

Near Running Room, - v
: Lgalore-23.

e A_pPLICANTS .
«.Co ntd./-‘ '



64 L]

65,

66,

67,

68.

69,

™,

e

‘Driver Meil, MR 426, . voo APPLICARTS ~  + |

.lq. 10 . ‘

Smt.Helen o :
W/o lete G.k.Tristrem, |
eged about 50 years, . ' B _
Site No,17, Patel Henumaish's Flet,” . S
Jalahalli Post, Bangelore-13; :

Sri D,Ramamurthy, . | «s Rpplicants in S51.No.12

S/o Doraisuamy, o to 66 in O,A.No,320/92

aged about 60 years, ‘

Briver Goods MR- 735,

Yeswanthapur, No.375, 7ts Cioss, . | ﬂ
III Mein Rond, CGokuli Jtage~I, ' o
Mattikere 'Leyout, K& Poe*, i

- Bangalore-54,

Sri Abdul Rahim Knhan,

aged about €60 yeers,
Oriver Goeds MR 514,
No.43, Kavika Layont,
Mysore Rcad, Bencelore-Z€.

Sri Sethu Reco,S
S/o lete S.N.Srikentaieh,
aged akout 63 years, .

‘Driver Goods fIR 743,

S,Raiivay, Bengaicre

(Retired¥, No.1362, Sth Main.Road,
IInd Stags, E-Bicck,
Rajajinagar, Bangalore-560 010,

Sri ®.F.Henderson,

§/0 late F..Henderson,

aged about 60 years, ’ o
BDriver Goods MR 03, S,Railuay,
Bengalore (Retired) No.31,

~ Pempanager, Yesuantﬂapur,

Bangalore-=22,

Sri Bheemaieh,
S/o Chennalah,
aged ebout 68 years,

.Driver Passenger MR 80,

S.Railuay, Mysore Division,
(Retiredgy P.F.Colony, near
New Reiluay €etorny, -
Shimoga Toun.

Sri Shiva, $/o Venkatasuamy,
aged<about 64 ysars, .
Shunter MR 367, S,Reiluway
Mysore Division, (Retifed§
No.172, R.h.Colony, near
New Railway Colony,
Shimocga Town -~ 57Y 201,

S£i Mohamad kbbas, -
S/o Khelender Khasim,
aged about 62 ycars,

«.Contd,/= o I



| : :Railua Arsikere D*vision, ks R
; g;i,tyzf;ﬁﬂi;(Petired GopaL Singh QUarter‘ o Rl

e 32. ;Sri E Natarajan, Q"L_mgﬂgw¢g}f_ o0 e

U ",<5ﬁJEMMM¢MP& e T ST
. .- - aged abolit 62 years, j;v.51'~,- S T e
P - Driver Mail MR 429, - - U - P T
- -~ S.Railua ﬁrsikere Divws*ur, L : TN

‘ Retired¥ No(291, Kumearar o

. L Nilayam, Bassan Road, . . - . -~ _ .
. e &rsikere -'473 103 - o

| 73. - Sri Suhramany : :

; .+ S$/o Uthendi, eged abou+ 56 years

j - Driyver Passeng°r, S.Reilusy,

|- L -hrsikers DlJiSlon(Rctired)

) - Cfo’ Fnthcny, 15/R, Railuay Querfars,

| 'ﬁrsikere.- .

f . 74, Sri R Purushothﬂm, g .

] : ] S$/o 8,Ramechandra Neidu,

j . aged about 63 years,

o "Briver Passengar MR 745,
S - 8,Railuay, ﬁruikore Bivisicn,

_ (Retired C/o R.Shaskar,
No.128/8, "Hubco Colony,
hadrevath* - 577 301,

{ ' 75. Sri N, Feter '
! - S/o V. Rnthony,
D aged about 64 years
e * Driver-NMail NR.139
| o S,Reilua irsikere DlVlsion,
¢ o : Retired§ I Cross, Hassan Roed,
i ~ Upmeér. Line, Rrsikere,.

76, Sri KanaParaj,
- 8/0 VJknthony,- Najor,
BDriver Passenger MR 10€, .
S.Railuay, Arsikere ¢ ivis;on,i
.(Retiredgé/o R.&nthony,
Crane Driver, No ‘4, Railuay QUarters,'
Arsikere,

77, Sri Bheemsen, o - } ' . S
- 8/0 H.Mahadev, SR ' :
‘aged about 62 years,
| Briver Passenger MR .E59,
| S.Reilusy, Rrsikesre DlVlSiUn,
L w_‘(RetiLed Muthilamme Temple Road,
'""f*P Cross, Roaed, Near Water Tank,
“‘ﬁ\Fhlnagar, Doddaba]laplr.

%W Lakshminarayena,,

" 0% Be«Rangeppa,

4 bbout 68 years,. IR - : . _
3';d Drlver, tp*/412  w'eeoAPPLICANTS., .
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82,

83,
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No'l.Zﬁ Riﬁimaramﬂa Temple Street”
Ca‘ft‘"bnpetas Bangalde-SS. _

Sri Ne Channappa,

8/0 Narasimheieh,

aged. ehout 66 yeers, .- -
Driver Goods MR 574, -:i:
S,Railuey, Arsikere Diﬁiaion
(?etired Rdihalll v4€iiacge,
AxFront Of Reiluay Statitn,
Sulekree Post, Avs*kera =1tk

&b Kgsubramaniyam,-
8/o Kattamari, }
aged shout 59 years,
Shunter MR 801,

* 8,Railvay, Fkrsilkere Diyicicn,
(Retiredg III Croes,
Upperline, Hassan Road,
§rsikere-573 103,

Sri Jani, 5/0 E.Kuaﬁer,

aged about 62 years, ‘
Driver Mail MR 102, 3.Railuey, -
krsikere Diulbion\*ntlreﬂ\
Thollur P.0., Thiruth lli
hrsiker o

l

Sri Me Velayudam,

S/o Muthan,

aged ebout 61 years, :
‘Shunter MR 507, S.Reifluzym
Brsikere Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassan Road, Rrsikere.,

.Sri G, Indre Singh

S/o0 B,.Gopal Singh,

aged about 66 yeers,

Briver Mail MR,101, S,Railuay,
Rrsikere Div1sion,

No.,194/R, Railuay Duarters,
Rrsikere.

Sri N,Krishnaiah, S/o k. Nuﬂlya,
aged about 66 years, '
Briver Passenger MR 408,
Southern Railuay, Fr81kern D{v1=iow
(Retired), C/o NeK.Manchar
No.49/k, Reiluey Quer ters
Arsikere. _ .

Sri Kempa, S/o Muniyappa,

aged about’ 63 years

Shunter MR 248§, .Railua

Birur Bivision, (Retiredg

Bellary Camp, Negr Plaque—hmma Temple,
Birur,

A

|
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.88,

.89,

90,

92.

Sri Kenchi, S/o 'aradainu,_
- ‘mged sbout 64 years, =
Driver Passenger MR 408,
S.Reiluay, Arsikere Dlvieion,
(Retired ‘No.221, 9th Cross,
Right Side Hassan Road,
krsikere.

B hinearai i i R e LR vty QU , I
P OCR rmg et BRRA RS SRS f£~

. pa

Sri P.Narayanaesuwamy,

S/o Ponnusuamy, aged sbuut 06 YcGT”
Driver Passenger MR 439,

§$,Railusy, Herihar Dividaor,

._(Retired , Hessan Read, Uaun Ulne,

ﬁrsikere. -

-8r1 C,Sueminathan, 5/5 Chirtepoe,
..aged about 58 years, ‘
<Shunter KR 804, S;Railvay,
‘Qrsikers Bivision (Rezired)
,~Hassan Road, Dour line,
Lrsikere,-

Sri Rama, 8/o Beilary Narayaneppa, ,
aged ebout 66 years, ’

Driver Pessenger, Mi. 148, _

S.Railuey, Chlckjejur Divisicnh,

(Retjged),; Bellary Camp,

Ne ar DlagU“ dmma Temple, Birur,

Sri Fézei Rli Baig,

S$/6 Mirzan Baig;:

" aged about 66 years,

Oziyer Passenger MR 382,

ScRallua Shimoga Bivision,
Retired¥ Tank Mohalls, o

Gth Cross, Shimoga Town - 577 2014

Sri Bheema Neik,
8/o0 Hanuma Nalk,

' aged about 68 years,

Driver Passanger Fr 363,

-8,Railuay, Hrsikere Division,

(Retired C/o Rtd, P.Basavanne Gomda,
-Badavana ﬁveragere P.C.,

- Bavanagere=3,

v, Babu, S/o-Venkatappa,

aged ebout 51 years,

- Shunter MR 630, S,Reiluay,
Fkrsikere Division,(?eti*e ),
-C/o Govindasvamy, Ex.Municipal

__President, KeM.Road, Kadir,
4 ,f”‘Mg%?Ekamaga;lur District. ,

Sf}~66u unathan, S/o ThangaVclu,
".aged ~e@, t 67 years, :

Yer Bissenger MR 252,

Zilupy; Bangalore Jity

26 by ‘No,103/3, Ist {ross,

anahalli, Bangalore-3. »0oPPPLICANTS,
eeelontd, /-
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96.
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98,

99,

100.
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Sri K,Subramany,

5/0 Kumarasuamy,

aged ehout 62 years,

Shunter MR 779,

S,Ralluay, Bangalore City, .
(Retiredg, No.23/5, 12th Cross,
Megadi Roed, Bangelore-23. '

Sri J.Baniel, 8/c Josepkh,
aged about 62 yesrs,

“:8hunter MR 577, S.Rellury,

Bangalcre City (Retired),
No.5/1, fE! Street, 10fr frrse,
Magadi Road, Bangalore-23,

Sri Amdul Khaleel,

S/o Shaik Rahzim,

aged about 6B years,

Driver Pessenger MR 216,
§,Railuvay, Bangalors City,
(Retired), No,19, 1Gtii'Cross Lrwd,

. Magadi Road, Bangalore-23,

Sri M,Venuoopel, S/o Mari,

eged ebout 63 vesrs,

Driver Passenger "R 815,
S,Railuey. Bancelore City,
(Retired), Ne.i2/Rk, I llain loead,
3rd Cross, Hanumenthapuram,
Srirampuram, bapgalore~21,

Sri Shaik Ameer,

S/o Md.Salar,

aged mbout 66 years,

Driver. Passenger MR 470,
S.Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bsngelore ~ 30,

~ Ganga Hanuma, S/o0 Gangathudu,

aged about 66 years,

Briver Mail MR 31,.
S.Railuay, Bangalore City,
(Retiredg, No.4/4, III Cross,
Bayananganagar, Srirampurem,
Bangalore-22,

Sri Basheer Ahmed,

S/o RAzeem Mohideen,

aged sbout 62 years,

Shunter MR 221, S,Reiluey,
Bangalore City, (Retiracd)
No.3, SBM LColony,
Brindavenanegar, 5th Cross,
Mathikere P.0., Bangalore-54,

«os RPPLICANTS,
. Qcontd‘/"‘
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10!. 

104,

105,

10K,

&ri L, Nenjaiah,
8/0 Lingaieh,

aged about 62 ear s,

Driver Goo@sdﬂ 698,

S.Reiluay, *Nesuanthapur Uivision,
(Retired p C/o M.Arumel,

No.1075/8, KN, Extension, 54h Cross,

Yesuwenthapur, Bengalore-27,

Sri K;Dasappa, &/o Krisnnippa,
eoced ahout 66 yeers, -
Driver *A', MR 377,
+Railvay, Yesuenthapu' hluisicn,
ZRetired T/o P,knanda,
.Export 6th Main, Indist=iel
Sub-Urb Peenya, Be1galore—5&

Sri R.D.hnto, .;/0 BODOh"toq
aged about 64 years,

Briver Passenger MR 24

S, Railuax Bengolors ty,
(Retired), No.%1098, Pisaline,
III Cross, Yesuanthapu‘,
Bangalor»-LZ

Sri Syed Hameed

S/o Gulam Jilani

aged sbcut 65 yzers,

Shunter MR 759, S,.Railuey,
eswanthpur DlVlSiOD

gﬁetired C/o P.T eStorca,

p.to Railuay Station, ’

eswanthapur, Bangalure-2<,

Sri A.Yesudas, S/o A.Arokyasuamy,
aged about 65 years

Driver Passenger, MR 510,
S.Reillvay, Bangelore City,
Retired), No.267, 4th SqUare,
urphy Toun/Hoysulanagar,

Ulsoor P.0., Bangslore-56C 008.

Sri M,Veersa ?eghaVen,

5/0 Munisuemy, aged sbout 66 years, .

Driver Passenger MR 50z,
S.Railuvey, Bengalore City,
(Retired No.1%, Brindevennagar,
Extension, Near lD feet Rdad,
Nathikere P Uo, Bangulorb-svu'

10y'~”5¥iﬁK Subraman*yam,
S

CQVB&Q.( nni, aged about €5 years,

DT fuers Pessenger MR 304,
S,Rafifayy Bsngslore City,
(Retired’i C/o Netaraj, No.’ 9/8,
2% lay #iprters, Yesuanthapur,
8422,

.\\ RPPLI’QNTS'
\;LContd /-~
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Sri M.Nagaraj,

§/o L.Murugesh,

eged ebout 62 years,
Driver Passonger MR 428,
S.Railuey, Bangslore City,
(Retired¥

9th Mein Roed, Sriramepurem,
Bangalore=-21,

Sri M,Muniswemy, S/o Murugzen,
sged akcut 62 vears,
Driver Passengar MR €%&,

Southern Reilway, Jengeiwre Licy,

(Retired), No.g/ﬁ, I Main,
I Cross, Henumanthepursn,
Sriramepuraem, Bengelors-21,

Sri R.Arulnethen,
S$/o A.krokyasuany,
-aged about 65 years,
Oriver Pessenger MR 23,
S.Railuay, Bangalcre City,
(Retired), C/o James,
" No.139/H, Railuay QOuerters,
- Yesuahthepur, Bannslore-~22,

Sri T.R.Krishnamurthy,
S/0 TWC.RByvesuasy Pillei,
‘aged about 63 yesars,
“Shunter MR 642, S,Railuev,
Yesuanthapur(Retired),

6th flat, 4th Cross,

Mohankumerneger, fYesuanthupur Falay

Maethikere, Bangalaore,

Sri H,Honnaiah,

8/0 Merigouda,

sged about 61 yeears,

Brivet Goods MR 610,

5 ,Rgilvay, Yesuanthepur
{Retired)No,2, II iiain Roed,
3rd Cross, B.K.Nagar,
Yesuanthapur, Bangelore-22,

3 :

Sri N.Arumei,

Sfeo Mannersuemy,

aged about 62 years,
Driver Passenger MR 682,
S.Reiluay, Bengaloxo City,
{Retired), No.41075/8,
Ko.N.Extensicn, 5th Croés,
Yesuenthpur, Bangelorz-22,

Sri N.Boreiswvamy,

$/o V.Narasimhulu Naidu,

aged about 75 years,

Shunter MR 213, $,Railwvay,
 Bangalore Contopgent(Retired),
' No,.52-H/R, Lakshminareyerzpura,

Srirempuram, Bangalore-21,

No.33/2, New No,111/2,

«as RPPLICANTS,
L .Contd./-

-
L
%

e LR



118,

11e.

©- Sri Mathew, S/o Krishnan,

Lalbag
/’ é !:AL

e

.EEEJK;HeﬁUméiah;?

8/0 Thimmarayeppa, |
- -eged about 66 years,

Driver, Mail MR 33, . , ;
S.Railuay, Bangelore Ciky, ~r--', ‘
(Retired{,_No.!ﬁEHIFL.N.'Olony,
Rekkikbdnerfiein Roed, Yeswanthapur,
Bangalore - 22,

aged about 63 vears,

Oriver Goods MR 668,

S.Reilvay, Yesuanthspur,

(Retiredg,\ﬂo.11, IT Mein, : '
III Cross, B.K.Navar, - ° S S
Yeésuwanthapur, Bengelozc-%2, ’ T

Sri A,Perumal,

S$/o0 S, Arumugem,

aged sbout -64 yeers,

Shunter MR 447, :
S.Railway, Yesuenthapur,
(Retired), No.65/G,

Railwey Qieriers, Yesuanihzper,

'~ Bangalore-22,

Sri Shanmugem, _

$/o J.Subraranye Mudaiiar,

aged about 63 years,

Driver Passengasr, MR 772,

Bangelore City, $.Reiluay, .
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram ixtension,
Bangalore -~ 37, = -

Fbdul Gaffoor, -

8/0 Ballery Rbdul Khader,
aged ebout 62 years,
Oriver Passenger, MR 387,
S.,Railvay, Shimoga Touwn,
No.105, 6th Cross,

Sri B,A.Thyagarajan, 298/92f

S/o knentharaju Pilley,
aged about 73 years, -
Oriver Mail, S,Railuay ' '
Bangalore City, C/o S.gsﬁ.DaSan,Residinqvgt
No.28, Old No,5%, CKC sarcen, o
Cross Road,’
2.~ 560 027,

ﬁiyears S

5, S,Railways,

#y, C/o Phillip Moses, -

y¥way Quartecs,’

#hitradurga Disivict. s oo RPPLICANTS,

.e .bntdi/é
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Rangaieh,
- 8/0 Thirumelleisah,
aged sbout 69 years, -
Shunter, S.Railvay,
Shimoga Toun, .\
'Hosehalli, Amruthurz,
Hobli, Holsgunda Post,
Kunigal Taluk, Tumkur District,

K.Raju, S/o Kuppan,

egad about 51 yeers,

First Fireman ML 11%1,
5,Railuey, Bangelora Ciry -
C/o Stetion Master, .
Nayandahalll Railuey St=tinn,
Bangelore-39, :

Lsh.Fleury, 3/0 J.L.Fleury,
aged about 56§ years,

Mail Driver MR 583,
S,Railway, Hariher,

No.16, Ramaiah Leynit,
'St.Thomas Toun Post,
Khammanahailli, Bangalore-24,

Nega, S/o Siddeppa,

aged sbout 68 years,
Shunter MR 282, S,Railuay,
Chicjajuxr, “orehara Colony,
Chicjejur-577 523,

Veradaraj, S/o Kuppusuemy,
aged about 62 ysers,
Driver Passenger MR 495,
S,Railuay, Bangalore City,
No.24/16, 12th Cross,
‘Magedl Road, Bangalore-23,

Smt,Pgpamma,

aged ‘sbout 51 yeers,
W?bﬁlate S,.Nage,

Briver Passenger MR 133,
8,Railvay, Arsikere,
8ehind S%.Marrys Church,
Rrsikere-573 103,

128, K.R.Sestharamaiah, ) :
- $/o K.Remasuamy Shastri, » )
aged about 73 years, : e R
Shunter MR 587, -S.ikeiluay '
- Mysore, No.921, Rsoka Eas{erosa-SS,
- Hallethkerei, Mysore, _

129, K.Srinivesalu, S/o V.Kzishnasuomy,
| aged about 62 gEars, s
. Driver Goods MR 747, S,Railvay, S
' ‘Byepenshalli, No,8, st Street, T
Markhem Road, Cross, o e
“;; Ashoknagar, Bangalora-23, wos RPPLICANTS

Y _.contdo/.
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130,

131,

- ,“_,("..:l. o

. Sit,Noreen Fletcher,
aged about 62 years,

o late V. Fletcher, "
Mail Driver, S.Railvay,
Bangelore City, No,8,.
Dauwkar Road, 9th Mein, -
Mathikere, Bangelore-560 054, .

Smt.Lekshmamma, - -

- aged ebout 42 years,
W?o,late K.Siddalah,

Oriver Goods, S.Railuav,:

- 'Harghar, C/o S.Revanna,

132,

i

153,

134,

135:

Pointsmen Subramaryo Road,
Railuay Stetion, Nettana Pusi,
Puthur Taluk, South Kararus ‘

‘Smt.Shanthemna, .

aged about 43 years,

N/o late Thippasuamy,

First Fireman ML %247,
S,Reiluay, CThicjsqur, .
-Jenatha Colony, Hosanzgera,
Chicjajur~577 523, L

Smt.S-R tSU 8118 861,‘

- aged about 54 ‘years,
M?o late S,Rema Rao,
Diesel Acsistant MR 723,
S.Railuay, Yeswanthapur,
C/o S.Ravi, Nc.73/3, =
Railway Quarters, Yesuwenthapur,
Bangalore-22, ’ :

‘SatySharadamms,

aged ‘about 53 yeers,

gg}tate Re.Remoo, - |

¥iver Goods MR 456,

§,Railuay, Mysore,

No.2065, kkbar Road, - :
fandi Mohells, Mysore, '

u
D

Smt.Kenthemma, :
ed about 51 ,yesars,

a .
' Ufp late Rajamanilkam,

(

336?'

~Driver Goods MR, S.Railuay,

_MArsikere,. No,9012,

Letha Neik, Quarter,
HEeBan, Roed, Arsikere,

CENTR4 ™ . B
- Rénipaidh,\§/o Rangaiah,
d abdd \68" years,
Brives Rdssknger MR 107,

P h‘iCjéjUI,‘u ' T
hpdll, Singanahelis Fost,

Sbubbi TalUff, Tumkur District, ' ree

APPLICANTS
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-h.Shivappe Rao,

8/0 H.Anentha Rao,

aged sbout 63 years,

Driver Passenger MR 47€,

§,Reilvay, Frsikere.

No,496, Bunng Mantep,

'8! Layout, Shivarsthri Esucranagar,

Mysore,

Smt.Debble Rezoric,

ed ebout 44 veers,
uao lete P.Rezoraioc,
Driver Passenger ™! 461,
S,Railway, Bangalore City,
No.932/3, Opp.Kiren Builaing,
2nd Mein, 5th Croseg,
K.N.Extensicn, Yeswanthepur,

~Bangalore-22,

/o late 8,Shenkar,
Oriver Goods MR 432,
S$.Reiluay, Br81kere,
C/o V.S. axmi Xemana, chﬁaﬁ

“aged about 50 years,
w/

'Railuey Quartcrs, Arsikere. .

Smt.S,Serasvathamma,

aged ebout 58 years,

W?O late hiR.Srinivasa Rav,
Driver Goods #t 773,

S.Reilvay; Yesuanthapur. '
Bangelore. No. 1547k, Sth Cross,
Ky¢NyEgtension, Triveni Road,
Athapur, -Bangelore-22.

.Hansabai, .

égeé about 5% years,

/0 late G.R, rlnivasamurthy,
Goods Driver MR 74G, '
$,Railuay, Frsike;c, No,72/3,
New Railway Quarters,
Yeswenthapur, Bangalore-22,

Smt.P.Savithri, ,
aged about 52 years,
U?o late P.M.Pandurangs,
Driver Goods MR 712,
S,Railuay, Yesuanthaer,
Bangalore-22,

Smt.Mastean Bi,

~aged about 60 veeats,

U?o late Mohamed Sheriff,

Driver Passenger MR 419,
S,Reiluay, Shimoga Toun,

Near Anjaneya Temple, Hassan Roed

Arsikere,

= T ey T
Py i ate
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© 144, 'Sri Prasad Kiran,--:.fj'“

© -~ - aged about 24 years, - :
570 late. Govindasuany, .
Shunter MR 386, S Pailuay,
Arsikere, C/o §riniVasan,_, o ‘
Railuay Ticket Collector, -~ . - '
Neer Railuwey Under Bridge, ' :
Hessen Roed, Arsikere ‘

" 145, -‘Smt.Rachei D'Mon*e
ed about 58 years,
U?o late H.R.D Mcnte,
Driver Mail MR 2%
S.Railuay Bangalcvc,
" No.220. VST Road,
Opp.Banasuedi Rai¢uay dtetio,
Bangalore-~84,

146, Smt,Nishajen,

asged about 58 X
u?o late Syed bﬂul "hres 2Z,
kssietent Guerd, &.Reailvzy,
Bangelore City, -

. C/o Syed Chouse Pasha,

. No,304/1, Reiiuvay Qusrterc,
N.G.Colcny,‘Bangalore—zz.

147, - Smt,Rsiyajan,
aqed sbout 60 years,
u?o late TaJpeeLan%
Passengev Driver M1 477,
S,Railuey, Mysore, Nc, 6,
RV, LayUJi eenadrlpar(n
Benge lore-ZU

148, Smt.knnamary,
"~ aged ebout 43 years,
u?o late k.Chendran,
Shunter MR 359, S Ralany,
Bangalore Cantonnent,
Muthamma Garden (Chinnappe Gerde:j,
- Munireddypalya, DBangalore,

149, Smt,Jyothilekshmi,
ed. about 50 yeers,

VU?o late Chinnavenkats REanc'ba’
Diesel Rssistant MR 567,
S.Railuay, Rrsikere, Gifo Jeyappe,
retdired postman, I Cross,

/ﬁ;oﬁnaLi Hessan Roed,
¢1° seiketg.

1s Q%Ealeram“sin h S.he

fn jeﬁbyaram Tived, -

,}\i

19\\ U

rsikere, y
oN ShimogaJ AY

\\\ \
h -.‘4\

\._,,___./
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K, Nadurai L

$/o Kelu MdudaliYar,

agec ghout B§ years,

Gnads Driver, MR 680, x
quluay, Shimoge Toun

R.hLolony, Near | ?ailuay Statlunj

Shimooa Toun-577 201,

H.S.Sathye Ve

fayang,y'
S/o He Srin*v@aaiah,
eged abolit 63 yesrs, ¢

“Shunter MR 797,

153,

154,

155,

156,

157,

'\

Bangaloté City S R°11udv
No.17, Ramakrishnaiah Sfreet.
Seshadripdram,

Bangslore-~560 020,

Kousalya Bai,

ed 52 years,
U?o late K. Keroji Reg,
Driver ‘Goods MR 63:,
S Ralluay Mysora,
No. loca Colony,
Reiluay Duartvrv
Yadavagiri Pcst,-
Nysore»Z@

R. Pramile bai,

ed about 50 years,
N?o late J.Sathyansrayara,
Shunter MR 748,
Bangalare City, S.Railuay,
No.& Beeradevaru Gudi,
Ranasinghpet 4th Cross,
Bangalo:e City,

Khamrunnisa,‘ :

ed abaut 43 yeers,
U?o late Yusuff Sherlff,
Shunter MR 835, S,Railuay,
Bangelore Cantonment No.99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Crdss,
D.J.Hallg, Bangalore—45.

BN, Nagaraja Rao,

§/0 BeNeMoorthy Rao,

First Fireman ML 1525
3.Railusy, Mysore, Ho, 111
Kanakagiri Municipal Farm Road,
Vidyaranyapuram,

Nysore-S?O 0os,

&rokya Mary,

ed about 60 years,
ﬂ?o late M. Chinnasuamy,
Driver Passenger MR 82,
$,Reilway, krsikere

e 22 ee
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2 Veh SeIVerangam, e SRR

‘.s/o V.8.Rppalah Nudeliar,f”

" gged ewout 83 years, .. i T

' Driver Pessenger MR 483 }f.ff&‘f': L
. 8,Railuay, Bangelore City,. S

No,63, Pillenne Garden, ",v_7'; R

111 Stege Railuay LayuUt, - S

Bangalore—SGO Udo. :

159, - F, Rrokya Dass, T

o 'S/o M.Francis (;ate)
aged ebout 24 yeers,
Driver Passanger MR bod, :
‘S.Railvay, Heriher, 1 Lvosq,
01d ﬁrlapur, Guthoor 7oet
Harihar - 577 603,

160, M. Sundara,

ed about 55 ysars, R’
W?o late G,Ethirajulu knldL, o
-Driver Passenger fiR 90
'S,Raiivey, Bangeicre City, -
. No.208,R8H-Lolony, whitefield Qoad
Madhevapura Pest
;Bangeiore-sso oaé\

A6, &ﬁeroju

T aged about 54 years,
iN?o late D, Arumugem,
First Fireman, S, Reiany,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirampuram P.0,, Bangalore-21

162, - Shanthamme, .
" . aged ebout 60 yesrs,
“Mah 1ete Sunder Cabj!, -
Briver Boods MR 705,
" S,Railuay, Hariher,
No.79, cid Arlapur,
Harihar.

A ﬂnthoniamma,
aged -about 45 years,
LW/o late B «Sandiagn, :
o hunter MR 805, S ?aaany,
Rréikere, NarAan Villa,
BehindbSt Merry's Chureh,
ﬁrsikére“ ‘ : S .

ém%nail :

a/btiu' 57 yeers,

8 /€ .Anthony,

Y;?R 537, 3yRal Iuav&

. Behind Stiterry s: . :
“}reikerc, i e APPLICANTS.

') .

i



166,

167

168.

169,

170,

171,

v

Sallath Mary,

. 0/0 late

Shunter MR 227

EA D LT

aged about S8 years,

W?o late;ArokngSUamy,
Shunter MR 219,

S.Railuay, Harihar ‘ T
C/o Thomes, TXR's Uffice, :
S.Reiluey, Birux..

P.Ohanelaxmi,
ed sbout 49 years,
U?o late P,Munisvamy,
Oriver Goonds MR 683,
S,Railvey, Hariher,
§under Galiadl,

No.79, 01d Arlapur,
Harihar.

'Kamakshiamma,

eged about 58 yzars,
U?o late Chokkalingam,
&o 48

S.Railuav,
Yeswanthepur,

Selvanagar, Behind Bevi Talkics,

Sriramparan, Bangalure—21,

C Fletcher,

S/o A.,Fletcher,

aged about 62 years,
Driver Passengan MR 391,
$.Railuay, Mysore,
No.58/59, Kennedy Nest
PushpagiLl, Mysore, -

Razia Khanum,
ed about 28 years,
30 late Abdul Hameed,
Shunter MR, S,Railuay,
Ersikere, £/o md.Abbas,
Gopel Singh Quarters,
B.H4Road, Arsikere,

Nazbésl_ﬂan,
aqed-about 49 years
N?o lete Rhmed Baig,

Shunter /R 521, S,Railvay,

Bangalore City, C/o Rfroze Beig,

No.99, 3rd Cross Road,
Iadidas Nagar, D.J. Halll,
Bangalore=-45,

KoV Surappa,
870 Venkstanarzyenzsppa,
aged about 72 years,
Passenger Guard EM3 887
S.Rafluay, Hassan, Na, Bi
9th Main, 4th Block,
-Jayanagar, Bangalore~1a.

frasaiisad “ - -.q{’_fr:"?"- T e -’Vﬁ:';" TN PRty -ﬂ
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173,

174

1754

1764

177,

;f;aR Srin1Vaéan,,
-fij/o Rameswamy,

aged about 64 ears,-”

" Driver Goods MR 755,

8,Railuay, Bangalore Cit)’

No.62, III Cross .
Ko N.Extensioné SUarthepur,

Bangalore - 2

SR Serasuathi,
ed shout 50 yeurs,
U?o late S.Rajagrfala Fe

- Briyer Goods Mi 737,

Yesuanthapur, S.Reilvay,
No,28, Anajana Nilava,
II Main Road, %.K.Nagar,
Yeeuanthapur, Banga'oru-zz. :

Farida Banu,
agad sbout 35 years, -

/o late Syed Nisser,

Dissel Assistant ML 1247,
S.Railuey, Arsikere, HNo,20E7,
Rscka Wast Cross-20,

Mysore,

C{N;Sareeranga; -
8/0 C,Narasimhachar,

‘ aged atout 53 yearsg

Assistant Gusrc EMT 726,
S,Railuway, Prsikere.
No.46/2; h16 RMS Rond,
Rrsikerc._‘

E.Chandra Bai,

aged about 54 years,
U?o'late Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yesuanthepur,
No.4371, 3rd Cross,

. 13th Nein, Subramanyanager,

Bangalore=-21. -

Philomine,

aged about 58 yesers,

U?o late T.Rrokyasuany,
Briver Mail MR 18, ‘
S.Railway, Bangalore City,

' No.21 Hanumantheppe Road,

Kammanahalli Ramasuemy. HblVa,
ore-33.

e

APPLICANTS,

;’,”Contd‘/—;



180,

181,

182,

184,

b8 26 R = ]

- B.,Jayamme,

aged sbout 57 yeers.,
w3o late N,Besavarel,
Driver Passenger MR 79,
S,Railuay, hrsikere,

/o B.Vasanthakumar,
‘No.6/C, Reiluay Quarters,

Near Children's Park,
Bangerpet.

Zailunnisa,

aqec ebout 60 veurs,

U?o Syed Yaseem (lnte),
Driver Goods MR 4%9,
S,Railvay, Mysore, No.2099,

'Bth Cross, Mousa Wiven Khanz Fioao,

Mandi Mchalle, Mysoze.

A.Rghimem Knan,

S/o Imen*Khan,

aged akout 69 years,

Shunter M 300,

$.Railuay, Harihar, o
No,452, I Crose, Gandhinsger,
Harihar. .

Prepullakshi,

aged abhout 81 years,

M?o lzte Christopher Andreus,
Driver Goods, MR 570,

.S.Raildey[ Mysore (SKLR),
kel

No.94/B, eo Colony,
Reiluay Quarters, Yalavagizl fc
Mysore~20,

5
.«

(%

H

Gayatri Shanmugem,

aged. ebout 38 years,

U?O l=te S,3hanmugam, .
Briver Passenger Mt 205,
S,Railvay, Mysore,
N0.91,‘VR&'Railuay Quarters,
Mysore-20, '

N.Narayanasuamy,

S/o Narasappe,

aged about 62 years '
Shunter MR 440, S.Railuay,
Yesuenthapur, No.5/6/47,.
Laxmipurem, Near Railuway Statiocn,
Hindupur,

N.Mohiyuddin Khan,

$/o M,Abdul Nabikhan,

aged ebout 63 years,

Guard Passenger EMT 461,
S,Reilvay, Mysore, No,2244,
Sauday Roed, Laskhker Mohalla,
Meena Bazaar, lMysore,

<.+ RPPLICANTS

. .Co ntd o,/- ‘
v . &



® 188,

qVictor, L ' g77  _ﬁ;‘ v”i ? Applibants in 81 Nc,120 tul

§/c Joseph, . “- 7. "MR6 ere a
, e pplicants 1n
aged sbout 67 Yeafs' AP D. ou77/92 '

Shunter MR 315, -
S.Railvay, Bsngalore’ City,

-C/o F.C.Nathen, No. 2,

NUktha Garden, '

. Spur Tank Roed, Chetpet,

~ Madres - 600 0 031,

187,

188,

139,

190,

191.

192,

K.K.Bagarathnam,

S/oK.R. Raghavan, ,
retired Briver 'B! Brade,
Staff No,P,5521, :
“Rajaneesh“m Shoranur.v

K.Velu, s/o Unperd,

.Retired Gusrd 16! Grade,
"S§,No.6314, Devakl 59ﬁanam,
»Nadungathoor, Shoranus ~ ‘e

KeKesaven, $/o W@“‘hy’ : -
Retired Gusrd - o .
Q1 . NO 6066 ’

. Shenthi ShaVan,
~Veloor..

P, Paramasuaran Neir,

S/o Krishhan Neir,

Retired Guerd “&" Speciel Grade,
S.No,5077, Pedinchare Chonal House,

’Shoranur~1‘

VeLo+Sankunni Neir,

S/o Achuthen Nair,

Retired Guard "A"

Speciel Gmerve, S,No.6172,
Ayikkara House, Kavalapparas,
SZoranur.

P, Sundaresan,

S/o Kunhikdran,

Retired Driver ®8"

S.No,P 6439,

Vanajas, 4/7]

Spposite Providence High Schoo*,
apnchi Road, Calicut,

Semy pilied, '~ Applicants in 51.Nu.
unchalam P?illai. , 187 to 193 ere

Guerd “A"% Grece, ' applicents in 0.k.44/93.
13, Gift House, 5
‘d, Shlranur. ' ) A’ppLICAmst

- ooCOntdQ/"‘



195,

137,

198.

199,

200,

201 L

-Retired Guard’

R Ramer Nair,.' R

S/o K,Naréyanan Neir,

Retired Driver '8! Staff S
Ne . P 2314, ' - B
Raviyankandath House, o
Chuduvalathour, Sheranur ~ 1.

E. K.Ramankutty Nair,

5/e Kannan Nair,

Retired Guard Special G'ave,-
S.No,5096, Mundenath Houqs,
Dheruthuruthy Fost, '
Trichur District,

‘R.Krishna Naidu,

5/0 Ramaekunhan Nsidy,
Retired Driver tpt ,

SeNe. bt 6445,

Nallissergparambi] Houue,
Mudalisr Street,
Shorenur - 1,

L.Manikam Pudaly,

5/o0 C.Lakshmanan Mudgly,
Retired Driver 'C°

S.No.P 4026, Manickanivas,
M.G.Read, Shoranur-Ss

Te V.Sreaman Pillel,

S/e T.VeRopan Pillai,
Retirea Briver *A' Grade,
S,NoyP 1794,

Sunil Uihar, Ganeshgizi,
Shoranur-1, :

E. Paramesuaren,
5/0 P.N.Sghresanams lyer,

 Retired 'R' Specigl Grace Guard,

S,.Nv 1495, Devi Nivas,
Nedungotur, Shoranur-1,

T.Sankunny Nair, S/e M,Achuthan Neir,
L' S.Ne.6459,
Padmalayam House, Paruthipra,

‘Sheranur.

c. Balakriohnan,‘ hpplicants in Sl.No.
5/0 T.Sankaran Nalr, 194 to 201 are

Retired Oriver 'e', :  applizants in 0.R.45/93,

Staff No, P 5702,

Krishna Vihar, Uellath-nl tager,

P.0.Cheruthuruthy,
Trichur DRistrict. ... RAPPLICANTS
cse o Contd./"
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202,

203,

204,

205,

206.

207.

208,

pat=y

K.Gavirden Kutty Nair,

S/n C.K.Achuthan Neir,

Retired Driver, Staft No.F.2833,

"A" Special Grade, Vadakkekonnanath
House, Chuduvalsthur, Shorenur - 679 121,

P.Ramankutty_Nalr,

S/o Z.K.Shenkaren Neir,
Retired Guerd "“A%

Special Grade, Staff Nno.
E 14671, Pullconni House,
ChUdUValathU1 Shoranur-" -

P. Nara{ana Pillai,

§/o P.Krishnan, Retired

Driver “C%, Staff Ne,P 3504,
Poovathingal House,

Kizhekathil, Panntalpra,
Shoranur-1. .

S.Raman Nair, S/m Kriatnan hein,
Retired Criver “C®

Staff Ne,P 7065, S;amblcal noUSE,
Chennthurerthi Paet,

Trichur Districi.

V, Narayanan Ezhuthachan,

S/o DyVelu Ezhathachan;

Retlred Lece Shunter,

S.Ney P 8117, ‘Bevasamperambil House,
Mannenur Post, vie Navelapalas

K.Chellan, $/o T.Keruupan,

Retired Driver “C“ S.NesV3,
Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur.,

K.P.Gopalan, S/s K. Narayanan Nambier,
Retired Guard gty S,.No. 7525,

%l eela Sadan®

Railwey Booking Cfrice Rccod,,
Shoranur.

‘iz .M.Kesavan, $/e:Perugan,

irod I.F.Man '8!,
S.No. } 10026, -
athil House,
Cho akulam, Shoranur.

._.....\«»«

%QBQNTmf§Rmkaranarayanan,
—~~5 /e Gau1ndan Nair K.,

o

M

I
<
rﬂ/(

« Sy Shoranﬂr-1.
% ~

Retared\DrlveL wal SFecial
5. ﬂgﬁ%? 2911, 'Rama Nivas';
-leng\Re%n, Manjaked,

r e e

AP?LICANTS.

oo e Contdg/_-



211,

213,

214,

215,

216.

2117,

218,

219,

220,

se 30 o

K.hchuthan Nair,

8/o0 Achuthan Neir,

Retired Loce Shunter,

8,.No, B 6054, Kadambet House,
Mundamukeam Amsom,

Post Gapashgiri,

Shoranur=3,

C.Manimuthu, $/o0 Chambaka
Mudaliar, Retired Driver "E",

- .§,Nn,P 7492, Nambanthodi rcuse,
" No.179, Mudaliar Streat,

Shoranur=i,

KePe.Govindankutty,

Since deceased by Legal Rep:uesentative;
Smt.Sulochana Amma, HeNn,5/%31%,

Namban Thodi, Mudeliar 3Jtreet,
Shoranur-1,

E,Balasubramanis Menon,

S$/0 Madhava Reo, Retired,

Driver "B"™ Grade, S.Ko, V 6,

"Geetha Nivas", Ponnemengalam House,
Shoranur.

K,Sankaran, 3/v Madhavan K.,

Retired, Driver "A%, $.No.F,4505,
Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2.

V.K.Velukutty, $/0 Kelu Neir K.,
Retired Driver A%, 5,No.9730,
Karthika, Kanaleppara,

Shoranur.

M.Velu, $/o Velu,

Retired Driver “B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppera P.0.

P.P.Velukkutty, $/o Shanku,

Retired Driver "B"“,

S .No, P 7192, Padinchervettil House,
Kerakkad, P.0.Kavelappare,

P.T.O0useph, S/n Thomen, Retired.,
Guard %B™ Grade, S5.No, 9431,
Yayyappilly House, Vappalassery P.0.,
Angamsli, Ernakulam.

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "&“ Grade;
&,Ne, P 5730, Krishnaghar,
Nedungathur, Shoranur-679 124,

S1.Nos, 207 te
216 ere epplicants

«e0oRPPLICANTS

oo ocontdc/-

.



K . X ‘ ) “.. 3‘1 oo .
221. M,Chendukunhen, L

S/o M.Imbichikutty. -

Retired-, Driver t fn :

Special Grade, S5.Nn.F 2857,

Pilassery House, P.0.Vengeri,

Via Calicut.

222, M.P.Kesaven Nair,

-~ 8/o P.K.Chandu Nair, Retired.,
Fireman 8", 5.No,9461, '
Chemmanassery Padinharu Heoues,
‘Kottnol P.0., Calicut,

223. . pbKoRQmapaniC_kEr" : sl.NL.Z‘I?_tO 223 are
S/o Chamy Penicker, anplicants in D.R.47/93,
Retired,, EBured “A™ Grede, ,
S.Ne.B284, Navaratna,

P.0.Kunniampuram,
Ottepalam=-4,

224, K.Balakrishna Menon,
- 5/e P,Madhave Menon,
Retired Driver 'A!
Special Grade, Staff No,P 2437,
Kerandathil Hcuse; serandethlil tane,
Trichur - 1,

225, M.P.Chinnan Mennn,
5/s P.Sankunny YMerern,
Retired Guard !
Special Grade, S.No,9333,
Rlangot lUshas, ®.:0.Fulaked,
Viz.Chelekara, Trichur,

226, M.P.Gopale Pishereti,
S/s L.P.Raghava Pisharcti,
Retired Guard Special Grade,
Peprnima Manjakkad,
Shpranur-679 121,

227, C.Chendrasekharan,
S/O'N.K.;Menﬂn,
Retired, Special Grade Guerd,
S.Ne.7618, "“Gokul®,
Rshak Nagar, Kamboni Roed,
fyyanthele, Trichur~3. '

228, V.MJAbdul Kadir,
S/a V.MiMohamed Heji,
v _Retired, Guard 'A! Special LGTaGs,
- =5iNe,9826, 20/163, "Thrupaini®,
'¢XGEN%%W@ﬁa%, Trichur. S
o/ N

T A N\ .
PEPRY e \ : - S1,No0224 to 229 are
o, 72%, D0.P.BHaskaran, S/o 0.5.Paran oNOs 22 ] a
. 5( jt,fgfgiréégyoods’Guard, S.ws, 1930,  @Pplicents in 0.K.48/93,
1&( = . Srayemplitéth Houss, P.O. :
{20 1 ““Keyorkanchery, Via, Trichur _
‘\,\(O\ % pin-gmgi007.’ - ... RPPLICANTS
N s s .+ Cantd./-




230,

231,

232,

2373,

234,

235,

236,

237,

238,

239,

[ ) 32 l%;

P.Naerayanan,

s/o Sankaren, Retired,
Special Grade Guerd,

S,Ne .EE B6, “Ushas“
Rayaroth Paramb, P. 0. Paral,
Tellicherry-670 671.

V. Sankaran Nair,

S/o T.Narayenan Neir,
Retired ., Guard 'A' Speb al,
S.Nb.12746, Ashirvad, Pevel,
P.0.Koothuparamhe,

Pin-670 643,

C.H.Balen Nembiar,

S/o Kunhikrlshnan Adiodi 7.,
Retired Guard, Oh 23
S,MNo,9917, Usha BbaVan.
P.0.Knttayampoil, Via, .el* cherry.

‘M,Padmanabhan Neir,

S/o R.V.Krishne Mercu, Ret ired,,
Driver 'A' Special, S.he. P 57054,
Davi Nivas, Kottarathhpdra,
P.D.Azhikode, Capnanore.

. K.K.Susheele, W/u Late

UsC.Pnandan, Retired., Driver *0Y,
s v, 2635, ™Anand® Viher, Ylavil,
Kannirr - 670 008.

M. Narayahi /o Late K.P.lharayenan
Nair, Retlred Guarc 'C7,
S,Noiy 1903, Madathil House,

P O;Chirakkel Cannanore- 670 011.

K.Kunhamboo S/n Rppu, Retired,,
Shunter 'B', S.Ne,P.533%1,
Packkadam House,

P.0.Trikkripur, Kazharged.

KeMs Vanajakshy‘ W/o Late C.H.Gopalén,

Retired Guard 'A' Special,
S,Nn39498, Chettiyam Ueettll

Near Ralluay B Cabin, Badagara.

A.K.John, S/e A.J.Kurian,
Retired,, Guard 'R!,
S.Ne,0€863, eryathu Pecambil
House, Pallam <0y

Kottayam - 7.

R.Merappan, 5/s Rama Gowndan,
Retired Dgiver, 'C!' °~
Staff No. P. 2118 EB-118 O

: Reiluay Celeny P.0.,

Erode - 638 002,

$1.Nu,230 te 238 are
appllcants in Ok 49/93

'ess RAPPLICANTS.
pbﬂcontdo/_
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‘240,

241,

242 '3
243,

244,

245,

246.

247,

248,

vy y
N v -“1‘\! / ’
\ixxgaf'

'o o 33 :"i.".

K.C. Nallappan,

S/o0 S.Chinneppe Geunder,
Retired Driver A Spscisal,
S§,Ne, F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayam,

Erada - 2,

P.Karuppannan, S/o Pon01g sownder,”
Retired,, Driver 'A',

S.ho, P 3583,

Korakattu Vaia81l

Door No.5229/R 14, Caavsry R.3.,
Erode-~7,

Mo Kandasany, S/e Merapre Lewnden,
Retired Drivzr 'C', S5.,No.P 2499,
9%:3¢%; BUN Raed, trede-BSB 502,

Muthusamy, S/o0 Paleni Gounder,
Retlred Driver'C', S.:a.P 37C¢,
Raghavends Nagsr, trede-/.

A.Ramasamyy’ 's/o Rye—ﬁduhuenx
Retired. Bramter'F8', S.No, 2dau
Pudhupalayam, Joor 246,
Nlampalayam .0., Erode-8.

s Kandasamy, S$/o Sengadsn,

Retired Driver 'C',

Staff No,P 4103, Ragevawa1dar
Negar, Door No. PRB 18, Cavery R.S.,
Erode-"7.

C.Kumarassmy, S$/o Chellappa Gounder,
Retlred., Fireman 'B', S.No.,P 7885,
Deor No. PPI 283, Pudupaloyam,
Allampala’am Post, Erode-8,

1.3 Peerakhan; S/0 T.J«Jemalluthsen,

Re* 1red ¢y Driver ‘B7,
S.No, V.38, D,No.94, Ralluay Colony.
Post, Erode,

Veleppea Gounder,-K,
S/o Kolanda Gounder'
Retired, Shunter '8!,

=B oNO § P 3370,
'Puthupalayam, Kattoor, :

Tempalayam Post,

P, Kefu@@annan,
/§!o PaQ@ﬁn Goundani
tRetlred”JYShunter B',
\wao?anoea, Door No. 19:,
Pudupagiyam AkKarkam,

lampgl yam P40+, Zrode-E,

v.. APPLICANTS,
° ..C_Or}‘td./"
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250.

251.

252

253,

254,

255,

256,

257.

') 34 KR

&, Nallasamy,

5/0 A= Gounder,
Resizsc., Driver 'gt,
S.No, PT3 10237,
D,No.280, Puthupalayam,
Rlampalayam P.0.,
trode-0.

'N.Kaliannan,

o/o Ngllacounder

‘Retired, Diesel Avs(stant

S.ND. p 4011, Sa“txl 1\8931-%
D.No.55, Near Wgrer ianw,
Erode 638 002,

K.Ramasamy,

S/o Kalianns Goundan,
Retired, Shunter *B',
S.No.P 3958, D.No, 82,
tdappalli R .S, Pest,
Cavery, Erede-7.

. P.Sengoda Gounder,
'J/u Palani Bounder,

Retired,, Shunter B,

S¢No. P 4429, D.Ne,58,
mdapalls Vi;lage ,
Pappapaleyam, Cavery R.S.,
Ernde Te

P Nuthusamy,

S/o Pgisni Gourcesn,
Retiredy; Shunter 'B',
S.Np.P SD” udhupe_aycm,
D.No.263, Agraharam, .
Alampalayam P. D., Erode-8,

V.Sengodan,

S/o Velappa Gounder,

Retired, Shunter!B!,

S.Ne.5133, D. Ne.2/60,

OCttepalli, Pllleyar Keil Street.
Cavery, Erude~7.

Ke Chinnappan,‘
S/e Komara Samy Geunder,
Retired,, Driver 'C?,

. S.Na,P 3531, ﬂvakathu,

Cavery °. 0., Colony Roed,
Eroae~7,

P,Venkkatachlam,

S/a Peruma Gounder
Retired., Shunter ig
S,Ne, P 4097, = 1/11
Karuthuveli Thottam,
Gdappalli Cavery R.S,

_Ernde-7.

«s+ RPPLICANTS,
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258, N,Velappan,

: 5/0 Nalla Geunder,
Retired,, Shunter 'B',
S.No. P 2647,
D,Ne,.1/20 Udapalli
Cayery R é., Erode-?.

259, T.P.Gevindan,
S/o P.Kunhambu,
Rotired Guard Special
CGrade, Staff No.11159,
Prasanne Nives, P.0O.,
Chirekksl,
Cennanore - 670 011,

260. K.Sreedharan,
S/o B. Achuthan.
S,Na, P,3180
'Thenai House;
Opp, Reiluasy Station,
Chirekkel P.O.,
Cannanore,

261, N Bals kr*shnan,;
s/o NemBikutty,
Retired., Guard 'A!,
S.No. 15870,
Mankkketh House

. Good Shed Rcead,
Tellicherry,

262, P.KiRaman Nair,
5/0 P, Kurhamby Nair
Retired,
Grede, S.Né. P 6446,
Kavinchalil, P.0.,
Rzhikode," C%nnanore—ﬁ?ﬂ 009.

263. V.M.Karthlyanl.Amma,

/o Late K.P.Jenardhsnan Nair
. Retired., Special Grsade Guard,

S.No,9650, Ashok Bhsavan,
Thamarakuzhi, Malapjpurem,
Pin-676 505;

264, K,Govindan,
S/o K.Aruvan, Retired.,
Driver 'A', Preaths Bhavan,
_Kailadathode, P.O.Mlavil,

ccmnpﬁpore.

o~

{/ e c. Kunhikannan, S/o Raman,

RE8, Reterdx,,Guard S.Ne,1554,
Mz ( %ﬁihathu} tll House,
o0 Xy Kgdambgor 11 Ward,
\ oL E§gﬂkat, Pin-670 567,
-% \%’ JJ,§~,
TN \\,\\.'
X qyen®
e

BT e . -~ } DI S EEEE S T RTT Pe et gt R T b R e

.y Driver tal Sp901al '

'"Q;'Sslag; .
l51.Nu.239 to 258 are

appli anta in 00h¢50/93.

ves  APPLICANTS.

oas s Contd./"
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266,

267,

268.

) _Retired.,

279,

272,

—— e

L) 36 L4

N,Vasu, S/o Rempothy‘

" Retired., Shunter 'B

S.No. P 5024,
Kottiyath Houee,
P.0.Muzheppilanged,

Pin- 670 663, Cannanore,_

P.KeKannan Neir
S/a Rppu-Nair,. &etlred.,

" Shunter 'BY, S.Nc.P.77°4,

Veprkulathu Vayil,
Near Akliyath Temple,
P.0.Rzhikcde,
Cannanore-670 00%.

P.®,Rohini, W/o Late. K.Lacwdt,
Retired Shunter gh,
S,Na, P 7173,

.Chambakachalil House,

T.0.Muzhepilanged,
Cannanors District.

.+ "C.K.Chancan,
269,

S/o Bmbadi, Retired Shuntexr'B',
S.Ne D 8223 Kanavi "ouse,
Ekkchi P.0Pel iode,

Via,, Trikkarlpur, Kazhargoed,

l..Narayeni, W/c Late k.Krishnen,
éhunter, S.No.P 7490,

Machirpurem Housze

P.0O. Cheruvathur, Ka’argod.

" PuM. Hymavathy
271.

u/. Late .\, &eetha?GMm'bl W,
Retired 2ri.-» A Special, Guerd,
SoNo. EAS, Aeesud ks v

l\mg. Toviar ddr e #gh, Schotl:

JMord sy Cannanore.

TeP.Leslavathy Amms,

W/o Late P.V.Kesavan Nambiar,

_ Retired, Driver A Speciel,

$.Ye.4654, Kesava Nivas,
Near Elayaqoor Temple,
P.0.Mundayed, Cennanore.

V.<.Balskrishnan,
$/o V.Damoderan, Retized,,

Driver 'A' Speciei,
S.No.-P 4361, -

/9 Reshmi, "% ,N.Nager, ’
P.0, Thotfada, Cannznore-"7

'S1,N0,259 4to0 268 are
applicants in 0.A,51/93,

. APPLICANTS.
oo .Con’cd./-




274,

- 275,

2%6.
2.

280,

GEN4f¢(§;R311uay Colony P

s 37 _..’u‘ .

P.M. Sreen1Vasan

S/o P.Govindan, Retlred.,
Guard Special Grede,
S.No.12054, 'Smrithi',

Post Uengeri Mathoth Paramba,
Calicut.

P.Krishnan,

5/0 K.Perumal Naidu,

Retired., Drlver tal Specizl,
S.No.P 4360, 3/275, Y
Opp. Spares Lend,

Vadakkanchery,

Trichur-680 528,

A, Bhaskaran, S/o &ppu, _
Retired., Diiver 'C' Grede,
S.No. P 4301, '
Ryyanatu Parambu Housz,
Ayyappankavu Road,

Kochi-18, ,

K.Choyikutty Kannoli,

5/o Kandan, ‘Retired.,
Driver fC', S.Ne. P 943C,

Kannoli H0use, Kacheri Ancom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Laté

C.Ke Krlohnan, Retired,,

Driver 'C', S.Ne,P. 3737,
Krishna NlVaS, Poolay11 Paremba,
P.0.Kallayi, Calicut-673 UGo.

T.Kesaven Neir,

s/a N. Govindan Neir,
Retired., Guard '8!, .
S.Ne.4956, Santha Sadan,
Chuduvalathur, :
Sheranur-679 121,

M.Elias Aron Raj,

S/a S. Mariadess,

Retired A Special Driver,
S.No, P 3702, ED 196 E, :
Railuay Colony P.0O.,

Erode - 638 002,

'C Rasappa Govindan,

5/ C.Chinnappan, Re.irnd
sﬁ‘hter, S.No. P 3631,
U"

S1,.No.269 to 279 are
applicants in 0.R .52/93

... APPLICANTS.
...Contd./-



282,

283,

284,

285,

263.

287,

288,

|
299L

. 38 L )

M,Kasimir Leuis,

570 K.Maria Louis,

Retired,, Guard A’ Epecial,
S.No.%2119, Annadurai Street,
Neadap* Heduy X, \

‘ Erod@ 638" 002.

K. Muthusamy,,s/. Kelandai

Gounder, Retired,, Guard ‘B',
S.No,12011, 17 Rumamooriny
Streeg, Kollampalayan,
Erode-6%§ 002, ,

K.Sunderesan, '

S/o N.Kalyanssundara Mudallar,
Driver R Grade, S.Ne, I 2618,
Ne.48, Lenin Street. '
Erbdde Ralluay CelonyPost,

- Erode~2, . .

K:«R.Lakshmanan,

S/o M.Rengasamy Karar,
Retired., Oriver ‘A! uuecial,
Staff No.P 4467, ’
Morth Eda Straet.

Bheema Nagar,
Tiruchirappeally,

: Pin-GZD 001

K. Subramaniam
s/o S, Krisbndsany, Retired. .
Driver 'A' Special Grade,

SeNo,-P 1788, 43, Lenin Streat,
Railway Cnlony Post,

Erode—638 002.

R'qethuraman,
$/0 Rathinam, Retired.,

Driver 'R' Special,
S.No, P 2888,

‘Ilemathi Illam,

106, Bharathi Palayam,

Mowlappalayam Pe.0.,
Er-de-z

M Chlnnappan :

S/w C Nonkkan, Retired,,
Dideet Shunter,

S.No. P 7785, 7/8
Railuay Colcny,

Erode-2,

M.Marappan,

S/. M.Mathan, Retired,
Driver 'A' Speciel,

S.Ny, ¥ 3779, 107,
Kemalagam, Barathy Palayam -
Streef, Mulapalayam PO,
Erlde- :

... RPPLICANTS
') .cﬂ@t"./".



ety T e e PR seel T m 0T e b o om T T B T s e St K TR S
N N R Ly o e T e e Ty <

290, Retired,, Driver !'A!
Special, S,No,P 3224,
403-C, Railuay Celony,
Erode-2, =~ - o

hjiﬁ;samuelo S/UQGnanahuthu,.

.. A.lingappan, S/o S.Gyyavos,
297, Retired,, 'A! Special
: Driver, S,No,P. 1714, 19,
Kethukaran Street,
. Kallempalayem, Ernde~2,

i TeS.8rinivasan,
252.'“_5/0 R.Suaminathan
Retired, Driver 'A' Special
S.Ne.P 4339, 345.3, :
Railway Quarters, Kaiiway Coiony,.
Epodef638.002. '

- . P.Nemasivayam, S/@ M.N.8alzrandam.
293, Retired., Driver 'A' Speciul,

» S.Na, P 5511, L =18,

Housing Unit, reriar Mager,
Erode-633 001,, Temilnaedu, -

: KeM.Munirej, S/ K.Munusuamy,
294, Retired., Diesel Assistant,

S.Ne.PTI 10242,
Menickkavssagar £ireet,
Sastri Nager, -
Railwav Celnny P.0,.
Erecde-2,

- . L.Anthoni Suamy,

295, S/ Lourdu Suamy Pillei,
S.Ne. B 1419, 41/A
Railway Coleny,
Erode-638 w02,

M.Buepathy, 5/« M.P.Mooka

296, Gounder, Retired, Driver
: '8! Grade, S.Ne. P 9478,
17/F Cld Railway Colony,.
-Erede-~2, . :

. V,Balaraman, &/e Venkkatasuamy
297, Naidu, Retired, Driver !B!
Grade, S.tle. F 9420, -
Reilway Celomy, Erede-2,

P,Rangaswamy, §/0 Perumal Naidu,
: tived, Oriver 'B!' Grade,
e N Ng23, No,17/8,
7 /'fﬁgmas{ggﬁém Street, Erode-2,
' 2\ o . ‘

& QQ@gg;\sy§ Suami Nathan, S$1,N0.280 te 299 are
ég?. ﬁjéﬁﬁfﬁﬁg?@qiver '8! Greds, applicants in 0.k.53/93,

SN %: s % 9515 Docr 41470, S

¢ ey id
W\o\ Ralluqngnﬁ-ny F.0.,
A\ <y PR >

N *“¥'\j géﬁfg,

RN TN

veo “RPPLICANTS.
X QCOﬁ‘td./- )
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_3p0,

301.

302,

303,

soa;

3 8%,

306.

307,

308.

o.oA 40 ')

P.Pangunni Menon,
s/. T.CeKoNair
Retired Guard Iy Snecial,
S.Ne. 15200, "Feurnami®
Nangapna Nagar, P.0.
Olavakkot, Pin-678 002,

M. Krlshnan Neir,

S/e Kunchu Nair, Retired..
Driler, A Special,

S.Ne, P 6444, Srishilem,
P.U.Olavakkct'

V.Sreedharan Naii,

S/o F.R.Krishns Pilleai,
Retired, Guasrd A Speria‘,
S.NL.15202, Thuruthel,
Aymanam P.0., Kcttayep.

P.A.Rajan, S/o P.SuRppu,
Retired Guard A 3pecisi,
S,No.16144, Houss Nn.an'SUB,
“Reshmi“ Near P.R. LOJ.H},

C.Kutty Nurayenan,

S/n V.C.Narsyesnan Nair,
Retired, Guard ‘A Spscial,
S.No.7625; Chembra House,
Shoranur - 67% 121,

TP GKy Knshy, S/o P.K.Koshy,

Retired Guerd, S.N¢,15205.
Vazhakaleyil Gngadikal\? 0.
Chengannur, ﬁin-689 122,

Kelo Kuvian,

5/0 K.P,Lonappan
Retired Guard R é pecial,
S.My, 15216, "Chandlri“
High School Road,

- P«OL Parappur, ulao TrichuL

Pin~ﬁﬁg 552,

N Ramakrishnan Nambidi _

S/. Chit-an. Bhattathir Jpad
Retired. Guard" IR,

S.Np.14044, "Karthike
RamaVéTMeeram, Trichu“ f80 631,

N .Serwjeni,
W/o Late A Rengen, Ret*red
Driver R épecial
S.No,F 4367, Sres Rangam,
PuMp Engine Road,
CleuakWat-678 802,

L N

APPLICANTS

.e QCDntdn /-

.

A

£
,)éﬂ;



VLT

P

R M. Ramanhandran L
. 30?-, 5/% CoB. Mannadiar, Retired
: ~ Guard R.y) S.Ne, 15219
. Panikkath House
' Kollengode Palghat - 678 06;,

awn VY Nadhavan
7+3Tb‘ S/o Ueluchami Retireﬁ
Driver A Spe01al,
: oo S.No., P 2193
| T Ballath Houqe |
o ' Kuthupsramba, Edatﬁara 0
i - - Pelghat, PIn-678 611,

bJ Nos. 300 to 311 are

ﬁtﬂ;"K oMe Kunhimohammed applicents in 0 A, 54/93

S/¢ K.Moideen “bya

Retired. Guetrd.IC?,

S.Noi 6633, Cherudath Huuse,
.Kuttamassery, Aluaye«r&S 123,

4. R, Narayanan ”S/; B.Redarem,
. Bz Hetireo Driver. Gwods,
| . $.Ne,PTJ 10505, 120,

: Jesvanartham Street o
Paonthurai Raad, n;DAB-L.

-'3*3“ C.Kumarasamy, S/o Chinnappa ‘
o * Gounder, Retirad, y Driver
- tgt, S, No. p 4206 D.No.BB,
, Sholep Pruvae, uutharra Puvan,
| L Erldoalm ,

. T. S.Remanonrthy
| R ALY /¢ TiKe Sondarajalu o
I © Retired., Driver 'Al Specisl,
. S.Ne.P 3540, 15, Sundaram
‘Street Erode—Z

R.Abdul Jaffar '
318, S/o Abdul Keder Reti;ed.,
‘ - " Driver, Geods, 5.Na,V 44,
! o 235 Kalyanasundaram Street,
[ T Erode- 638 002, .

. .S Rngamuthu I , _ P

" 316. 5/0 V.5itie Naicker : . -t

: Retired., Driver. 'B‘ : o5
S.Ne, B 13¢5, D No.411 o,
Railuay Co;ony,P 0.,
Erode,

AR, e

Sppc é;;\s No, P 3542, relﬁnhone Nagar, X v

Mnc;agfgayam P.0., Erode. : ws. RPPLICANTS
) | “ .ss Contda/=

) i

AP

»
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-

>
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'5'62 L)

K.Chinngpaiyen,

318. S/0 hknuman, Retired.,
Shunter 'B{,
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampelayam, Erwde,

M.Krishnan, S/o Munusamy,

319, Retired., Shunter,
S.Ne,1C072, PTJ, C.Nz2.415 0
Railway Colony, Eroda,

’

R.Thisgarsjan,

320. S/e Remaswamy, Retired.,
Guard 'A' 5,N0,14332,
Thangapattalaikarsr cale,
Popnthurei Ro=ad,

Erede,
591, A.Chinnaiyen, L $1.N8.312 to 321 are
S/I Rrumugam, RetlreU., epplicants in G.A.No.55/93

Driver 'AY S,No, ¥ "1VY6
Ne,231 A, Railuay Cclernv,
Ercde,

P.Subramanian, S/
322, Retired Guard 'A

Staff No,7448, 112,

Vinayger Ksil Sireet,

Sgstri Nagar, Erede-€38 007,

R.P0plsni,
?
2
e
d

. S.Kannimuthu
323, S/y Subba Thevar, Retirad.
Gusrd 'A' S§,No.16060,
Sundarammal Illam, 11/8
KIII, Nanjappa Lsynut,
Sulur, Coimbatere-641 402.

R,Anganna Fillai,

S/e Rangaswamy Pillai,
Retired, Guard,

S.No. 15271, 20 Nhertn Chinpe
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

324,

e "V.Mari, S/ Venkatesar,

Se Retired Guard, S.No.12563,
No,III, "Thera Illam®,
Kurikaranpalayem,
Mulapelayam Pest,

Erode-2, Periysr District.

X0k V.lLakshmanan, S/s S, VYaciveliu,
* Retired Guard. 35.Nw,13%756.
Bharathipalayam Street,
‘Kurikeran palayam, '
Mulapalayam Fost, Erode-2, :
N Periyar District. ... APPLICANTS.
l ’ ...Contd."/“'



v, K Shunmughasundaranm,
301 §/n k.S.Keruppanasamy,
ot Retlred., Specfal grede Cuard,
S.Na,3/T 35, 194 E,
Railuay Colony, Near Railway
Calony Post Office, Erode,

V.KeUnni Nair,
328 AS/u K.Raman Nair,
" .Retired., A581stant Cuard.
S5.No.1902, Contchery Strzay,
E-ode.

) R.Lakshmanen, $/¢ Famaszmv,
4p9. Retired 'A' Specisi Guard,
“77* §,Ne.72183, D,No,1%3,
Sestri Nagar, rSadayam{,:lrv‘_g,
Road, Erede., - Z.
3
V.Suamyappah,
330, $/o G.Visuvasem, Retired.,
Guard, S.Ne, 14107, -
5 Karuppanasuamy Koil Iii Siteex,
Surampatti Road, t£rode-63€ CLY,
Periyar District,

. . R.Veeraraghsvan,

331, 5/0 V,Rema Iyer, Retired
Guard, 5.,Nc.1523%, ¥c.9,
Tayumanavar Street, ~ -
Pundurei Resd, Erode-538 202,

K.Ramalingam, | S Nu.322 to 332 are
332, S/o V.Kandasamy, Retired,, applicants in 0.AR.56/93,

Driver 'A', S.Ns, PTJ 10052,
Door Ne,.16, East Pettakarr,
Street, Ecade-638 002,

. G.R.Samuel Rej,
333, S/n G.N.Anandham Pillal
Retired, Driver 'AR! 5peC1al
-8iNe., P 2836, 23 A,
Panchayat Union Street
Manthepe, Podanur,
Colmbatore 23,

K.Kader Ali, -
334, S/n Kader Batcha, Retired.,
Driver 'A! Special,
P 3726, 168 Parn'Raam,
,/ﬂ?RmWangru 3, Tam11r°du.

" Y
N Narfhu%pl 3/0 Naniappez
3 A Goundqg;\aenlred,, Driver 'R',
Py %@aﬂﬁﬁ.e{" 195/11 Arthi Il:iam,
v

s

1a¢ 810 ad, Pedanur-23,

v o
. (\\ V\%al’lil Na (o %
f@‘ )’§~

\.V../ Q.,\’
5 quna®

ves APPLICANTS,

X} oCODtd q-/“
N o

/



336.

337.

338.

339,

P e e T RS VR < PO

') 44 6Q‘

3,Velusuemy Pillei,

s/+0.A, bankara‘in?am PIllai,
Retired Driver '8BY &,Ne,6437,
D,Ne, 360, Selvapuram,

'Nnrth Perur, Main Road' K

Coimbatnre—641 §26.,

K. Rengasuamy,

S/c Kuppusuamy Naldd

Retired,, Driver, tal

Sp901aﬁ, S.Ne.P 2464,
D,Ne.24, Main Road,

Podanur-23, Tamil Nedu,

K,Ahamed Sheriff,

3/0 A.Kader Batcha, Reiired.,
"D-iver 'R! Speciel, ‘

S.Na.P 43471, Mair Rqad,
Pedanur-23, Tamil Nzdu,

Nanjappa Naifu,
8/= Venkettasuamy Naidu,

- Retired Driver '8°Y,

" 340,

341,

342,

343,

S.Ne, F 2498, Bajanai Kovil
Strest, Pgdanur-Lﬂl
Tamil ‘Nariu,

K. Palaniaora1

S/- Kuruppanna Gounder,
Retired., Bndwsr- AL,

S.N. ™ 4333, Na, 8,
Vilanga%tur, Kedachanallur,
Erude - 10., ,

M.Palaniappan,
S/o Marappe Geundel,

' Retlred., i Fireman 'BY,

Uellaikattur, ,
Kedachanallur P.O.,
Thiruchengedu Taluk.

" M, Chellappan,

S/o Mareppa Gounder,
Retired., Shunter ,
S,Ns,9454, Alampalayam,
Palllpalayam, Er-de 6.

A. Palanlappan, o
S/l Rthathappa G-undev

. Retired., Bhawter,'

S,Ne..P:7465, Nn.oﬂd A,
Velankateor, “ ™

.Kadachanallu1, Erode 10.

‘e

$1, Na, 333 to 339 are
applicants in U.h 57/53

oo RPPLICANTS,
PR .Contd; /—
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-.P Gurusamy, , .

344,

- 345,

346,

347,

348,

349,

350.

-S,No. P 2310, Pushoalaya.

‘S/c Palaniappe Gounder,¥

Retired Drivew 'A'y
S,Ne. M 7160, Nﬁ‘ﬂﬂh@
L.6.G.S.Coleny,
Krllampalayam, thde—z._

R Kumarasamy, :

5/o Ramdsamy Gounder,
Retired,, Shunter Loco,
S.No.P 6315,
Gov1ndanbelayan,
Alampalayam P.N.

via., Erode. =

G.Samuel Durai Sanmy,
$/o Gnanadurei, :

Retired., Driver 'A',

Spl, S.No, P 3107, 3%

Upsteir 4th Crcse Roaa,
Peremasivapuram, Laloudi-S5%1 €€,

v Sengodan,

S/n Velappa Gounder,
Retired,, 5huntar/luco
S.No, F 3510, Vilankattur,
D.Me,54,. Pulapalayam ¥.0.,
Kadschanur (Vi‘lage),

C.Nachlmuthu, '

$/o Chelleopa Gounder,
Retired,, Shunter, .

S.No.P 4384, Pnclapalayzm Fast;
Kadachenallur, Palipalaysm,
Erode-6.

: T)S.Alimoideeﬁ, , $1.No.340 to 349.sre

§/o0 T.3.Shirfuddin | applicants in O.A.58/83.

Retired., Driver 'a'
47, T. 3 Shirfuddln Street

]

- Sestri Nagar,

Near Railuay Celony,

. Erode-2,

V.N.Ramankutty Nair,
S/o V.Narayanan Nair,
Retired., Driver 'I!,

=Ng 7/538 Colluge Fo«c,

el
25NE TQ?

Vidya,, §a»gle Streeu,
01d_Walpsthy P.0.

A Palgrat -
- 678 4003,

..n APPLICANTS
{“ Contd, /-

1



e setrep
IR

752,

353,

354,

355,

356.

357,

358,

359,

360,

C.Chathu, S/c App

'Retired.,-ﬂrive _

S.lo, F 5287, '
Kurungad House,
Maruthe Toad, Palghat.

k. Krlshnan, - ;' , -
§/o A.Arumughan, Retired.,

Briver '8!, S. No. P 9449,
Chungath House, Kavilpad
P.0., Palghat-17‘,

P SUk\JTCA_’cn r\{?;r )
_S/o P.Sankeara ﬂpﬁOU

Retired.,, Psst, Gtsrﬂ,
5.Ne.15394, Palekkott Houss,

Thenur via. Porli, '
' Paflghat-678 616,

P.Govindan,

-5/0 P.Sarkera Menon,

Retired,, Guard 8,

S.No.2024, Sr*va;aam,

H.Ne .M, 6/33 indire Waaar,

.Kallepully,‘Pa1ohet-

R. karayandn,

s/e V .Raman, Retired.,
Briver 'A', S,Ne. P 9847,
Chendrika Nllayam,
Korathodi,

-~ Keadukvenkunnan,
- Palghet-678 005.

N.Velukutty,

/e Narayanasuamy‘
Retired,, Oriver 'a',
S,Ne,PTI 10113,
Rmbalaparambu,

Near Madrassa,
Kavilpad, Palghat-17.

T.Velayudhan, -

/o Theethy, Retired,,
CGuard!C!, S.Ne, 16223,
Devi Badan, Pottakulem,
vKavilpad P.0., Palghat,

,V Viswanathan,

S/o Kubhna.a, Retired.,
Loco :Shunter,

S,Ne. P 5184,

Vellankad KgV1lped
Palghat-17.

V.Vasu, S$/o Veleyudhan,
Retlred., Oriver 'A',
S.Ne, P 3164, Chandrasoudhem,

Tannissery., Palghat.
v ye Palghat.

.. APPLICANTS.
cees C-ntd /‘~ -

RN '



361,

362,

363,

364,

365,

366.

_Kellekulangare,

oo 4T oo

V.,Medhavan,

S/s Velayudhan,
Retired., Driver '8',
S.Nu. P 9888, Rahendre
Sadanam, Melepuram,
Nlavekkct, Pin 679 002,
Palghat.

T.V.Veleyudhan, :
S/o P,Veeran, Recired.,
Guerd 'B', S.No,6895,
Thurakad House, P.0.
Perungettukurissi,
Palghat. '

V.Sivarazan Nair,

8/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentation louwn shig
P.0. Kanjkoce kest,
Palghat, o

S,Veererazghavan, v
S/e P.Sincaram, kesired.,
Guerd 'A', SuNs,14522,

H Ne. H-2, Housing Unit,
Karamadai Roed,

Mettupel ayerm,

Pin-641 301, Tamil Madu,

M,Narayanan Nair,
‘S/e Thavitta lyer,
Retired., Diesel Asst,

S,No.P 9444,

Mullakkara Hnuse,
Puduppaniyaram P.Jd.,
Palghat<678 733,

KeKsSyumamania Iyer,

'-VS/.I' K.S.Kuihna IYEI‘,

Retired,, Guard ‘L',
S.Nn,1849, Ne.3/126,

L.N.Puram Village,

Palghat,

P, Balekrishnan,

'S/s 8,Ukkande Warier,

Retired., Mail Guerd,
S.Nn,14067, Harivas,

nikad-578 009,

.o ARPLICANTS.
* e .pOntd. /-
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369,

37¢,

371,

372,

373,

374,

375,

376.

oo 48 "oo

R.Paramasiva Menon,

S/s M.N.Raman Menon

Retirecd,, Driver tpt Spl., .
S,Nu, 7 4684,

Shrvesilem Madathil Housc,
Vennakkara P.0.,’

Neerani, Palghet-4,

P,Thankaraj,

5/c S.Pesnnan, Retired,,
Driver'A' Spl.,

S.Ne, P 2760, 26 N,
Behinc Ram Theatre,
?,0.Suramangalam,
Salem - 636 005,

1 A.Ramakrishnan,

S/o Ampu, Retjred.,
Guard!A' S§p1.,

S.No, 6806,
Ramanchenatih House,
19/360, West Yakkera,
Palghst - 67€ 001.

g;ﬁosa#agiigh”az Nair, 51.Nc,350 to 372 are

8 -V,lllgGnavar Nair, S + : ;
Resired. Driver 'A1 Spl. apniicants in O.A.55/93,
S:No. P 6449,

Cherukara &rishre Nivas,
P.J.Kannadi, Pelghat,
Pin - €78 721,

S,3surirajen,

5/c T.K.Sundarare;alu,
Reti-ed,, Driver 'A!
Special, S,No. P 2327,
233/Vinayakarkoil 3treet,
Nadarmedu, Ermde-638 002,

K.PFandurangan,

8/0 M¢Kasthuri Naidu,
Retired,, Driver 'A' Spil,
S.No.P 2902, 17/4,
Ammamandapam Roead,
Srirangam~620 006,

VeG,Vearasamy, :
S/ Govindasamy Pillai V.,
Retired, Driver 'A',

S.Ne. P 184%, 48/2,
Subbaish Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan,

S/o Vaiaderi, Retirea.,

Oriver 'A', S Nc.P 7775,

D.Nrc.24, Jeevanda Strecet, »

Poondurai Regd, Ernde-2, veo RPPLICANTS
. coocentdo/-



377,

378,

379,

380,

381,

382,

383,

WW

.
2 oeNTREL o du,
‘/{a?/w’,‘fqéP 663 007,

P DaL anisamy, -

S/o R. AngamuthJ,‘
Ret“re< ., Driver 'A!,
S.No. PTJ 10027, |
Vallelar Street,
Municipel Colony Read,
Erode-4. _

A, Proklaeamy,

S/o J.Arulanancam,
Retired., Guard *AT,
$.No, 5253, 12,

Kamarajar étreet,

Nadar Medu

Vipayakar Koil Erede~2.

M.flengasamy,
S/0 C,Muniea, Retired.,
Driver 'A%, 5pl.

. S.Ne, PTJ 10449, 21,

Golden Street,
Thangavil alias Munisamy Fosad,
Dharmapuri-63€ 702,

"~ KeMunusamy Naidu,

S$/a C.Krishnasamy Naidu,
Retired,, Driver 'C!
Atet 'B‘ Jc\.. P 61(..‘;

D 5, Kaliyanna Gounder Tntttam,

“erundurai Read, E?tdn

P,Daniel Jayara

$/s Paul Pillay, "Retired., .

Driv=r !B', S.Nn.F 6441,
No,400C B Rallua/ Collny.
Lode.

R.Manickam,

S/o M. Argamuthu Naicker,
‘Retired,, Driver 'A' Spl,
S.No. P 2901, 22/26

Chinna Mariamman K01l Street
Karungal Falayam, Er-de-a

R. Ponglannan,

s/o Ramasamy Geunder,
Retired., Shunter,

S.No. P 7454, D, N-.3/69

4""

-~

agag L Nagar, Caue 'y ReveF .0,

q;ﬁ%nsamy,

uthusamy, Retis ed.;
E'. S.Ne,P 2151,
a"‘VaS, 4/3 c,
Bhag&ﬁh Nagar,
3ah*~yﬂﬁmapalayam, Salem..

'wl.Nc 373 to 383 are
applicants in 0.A.60/93.

... APPLICANTS.
CincontdQ/"

e




385,

3E6.

387.

389,

390.

381,

- 392,

Yy

e e 50 L ]

G.Kennizn, :

S/a Cacindarejelu Naicu,
Retired,, Criver 'A!
Spl., S.Ne. F 3042,
NG, 420 K, Reiluway Culany,
Erode-2.

R.Rengasamy, .

S/ Remasamy, Ratired,
Criver 'Ct,

S.Ns, PT2 10238,
Kelingarayar P-layem,
Fudur Bheveni Post,
via Erode-638 301,

K.Gevindan,

S/o‘Kandha Gouncer, Recired.,
Driver 'B', S.Ne. 7 9470,
Ng,102 C Type Railuey Culury,
Erode-Z,

G.Narayanasamy,

S/e Goindarajaly haijdu,
Retired., Shunting Drivesr,
S.Nu,PTJ 10509, 3%,

Nader Medu, Prondurai fezd,
Erade-2.

K. Varedharejan,

S/e Karuppan, Retirec.,
vuard 'A' F.Ne,2122,
Thirumurugan Street,
9astri Nagar, Ecede.

V.Arjunen,

S/e Venkatachalam, Retired.,

Guard 'E' S,Ne,12438,

38, Memesivayem Streel,
Kellempelayam, Erode-2.

F.Munisuemy, S/o futhu,
Retired., Oriver Speciel,
S$.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N,Muthusamy,

S/p Rallanpa Gounder,
Retired, Driver '8',
S,No,B085, 1/113
Gdeppealli, Ceauvery R.S.

"Erode,

'Y

P.Viswanathan, ‘
S/e S.,Palenivelu, Retirad.,
Guard 'A', Spl.,

s,No.7620, 324 'B',

01d Reiluezy Celony,
Railuay Coleny Fost,
Ercde-2.

€

... APPLICANTS,
® e .Cont_}i./—
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- R, Venkatasuamy, | |
394, S/o R.Remakriehna Neidu,
‘ ‘Retired,, Driver 'A!
Spl. 8,No, P 28%2

126, D Reiluay Cniony,
Erode-2

M, Chinnqppan, ~

S/n Muthusamy Gouqdar
Retlred., Shunt*er,
S.Ne’ P 6965,
Odappalli, I YWerd 37,
Cauvery R(S5., Erncn.7,

3858

. K. Chennlmalai
396 S/- Kuppannan Retired,,
*  Shunter 'B', S.Ne, P, 3494,
- Nethaji otreet ’
Kéllemzalayem, "Erode-z.

K«S.Abdul Sathar,

'S/n A,Khoder Sharlepf,
- Retired., Driver 'A!,

S.No. b 2207, 74,

Ambedkar Streat

Sastri Nagar, Esnde-2.

397.

ffeChinne Govyindan,

S/w ‘Muthusamy, Relired,
Guard 'Al Sp.L. ’

S.No.67%2, B 4o,

Housing Unit Sampath Naaa
Ercde-11,

398.

S

He Kannan, S/c R.A. Hammantha Gounder,
‘Retired., Driver ‘AT,

S.No. B 1418 26 B,

Kheder Nahideen Sah¢b Street,
Erode~2,.

309,

N.Ramasamy, 8/0 Nellia Gounder,
400, Retired, éhunter
¢ S.No, P 4230 No, 1/56
Puduppalayaw Kattur,
Alampalayam 50 .
R K.Subramaniam,
1, S/ A ML R Kanniah Naidu,

i;f&’ﬂf a\\\\Dr*ver 2 Spi.
Y 509, N, €8,

y ® étreat,

m\

an

4 Aajipa Gouwder.
\ o Retired/,»0ffiver, 'P!
x{\_fﬁ. N}.'é\flz?l}/ No.273

Katas BIaW, Sukkan Thottem, |
"?75%5959359 ! ’,

P

o es APPLICANTS.
oo pc.ptd /""




ae 92 4,

. P.Paleniappan,

403, S/o Pongie Gounder, | :
Retired., Shunter, ' =
S.No.4019, 85, Gov1ndampalayam, e
Alampalayam P D., Ercde.

KeNellathambi, ' $1,N5,3B4 to 404 are
/e U, Kumarasamy, Retired., ~applicants in 0.k.61/93
404, Guard, S.No.15721,

1/2 East Street Alemna;a)an,
Ercde-P.

P/S +Krishnan,

S/o Subramsnia Iyer

405, Retired,, Guard ¥ !
‘S, No. 11723 4/500
Chathapuram Peey, :
Kalpathy, Palchat-678 003,

' R.Raghavan, S/e Sohppra,

406, Retired,, Drivsr ‘C*

~ S$,No.4105, Alangode Hoda..
Dlavakkot Palghat--678 002.

dney 'Q' Mells,
407. ?/ He \I D.! |’le..l|
Retired,, Drlver tgt,
$:Ne. PTJ 40361,
Carevin - Rsblnsnn Rzad,
Palghat-678 014,

V/Arumughan,

S/e Ryyapovan, Retired,,

498.  prjyer tgt, §, Ne.2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 G09,

- R, Palaniappan,
409, 5/0 Rangaswamy, Retired Guard
ICY S, Ne, 1791,
Shaini Nivas House Ne.36/664/1
Rlangedé, Olesvakkot, '
Palghet-678 002,

P, Krlshnankutty
410, 5/0 Cheriathu, Retlred.,
Guard 'C', S, No 6093,
Paoingakkura House,
P.0. Alalur,’ v1p.Ldkt10~
' - 0679 3C2.

. | K«V.Ramanathan,

411, S/ K.V.Visuanatha Iyer,
. Retired,, Guard 'A'nm

S.Ne,13502, 2/137,

Neu Kalpathv P.0., _
‘V.Kalpathv, Palghat-—ﬁ?e 0C3. APPLICANT S
I : e v
v e oCOntd./-

¢




N — -

e

412,

413

-Driver'A

-.»N Krlshnan LT
s/ o Nayandg Retl:ed,,,

pl.,
S.No. T 1871,

18a1 Nivas! Thekkeperambu

Puduppeaniyanam P. 0.,

'Palghet-678 733,

TP, Balakriuhnan Nalr,.

S/- C.Sekharan Nair,
Retired,, Guard 'A?!

3,No. 10525, MOUthet H?ua_
Fenkur1551 P.0., vias '

" Markerai, Palghat~678672,

414,

415,

416,

417,

418,

KoM, Kunchu, :
S/a Menicken, Retired.,
Driver '8', ‘
SiNe, P 446:

~ Kallingal House,

Paruthipulld P.
Palghat-678 5:3.

[ Reghauarkutt

$/0 U.Pednanabhen Neir,.

Retired,, Oriver 1A' Spl.
S,No, P 6977,

Sarayi Pudusqery P.0.,
Palghut-678 007,

V.K, thekrisbnan,

8/0 ‘KeSankaran Nair,

Retired,, 3river 'A

S,Ne P 7791 Arupuzhe
Cheruvaﬁhur House, Pgrli P,0.
Pelghat-678 612.

KeP, Krlshnan,

S/o Sankaran Neir, Retlred.,
Guard 'B', S,No.6766,
Uenkateswara 11} am,

P.0.Pampadi, Via, Tiruv1larala,
Trlchur District-SBO 597, .

K.Vasu, S/o Kunjunny,

Ratired,, Goéscbhunter '8f,

S.Ns, P 5301, Venkalathodi,
Melepuram, Dlevakkot P.0.,
Palghat-673 002,

,rf"m“EBbe 5/0 Raman
' ’ef% g\ ’

Drlmer LA
S No-\& 752
Kakkara nath House,
Agk%anﬁh@, 0., NS, S.Enog.
c%;ig@e HFlelghat-678 008,

J

R e

.;. -APPL ICANTS.
PN .Contd. /"‘
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- K,Balakrishnan Neir,
420, S/uv T.Govindan Nair, Driver
'B', S.No.P 74R9, .
~ Thekkumcherod P.0.,
Vadakkum Mangalam,
vie. Nttappalam, Palghat Dist.,

A.K.Ramabhandran, S/o Kannar:,
Retired,, Guard !A!

S.No. 7192, Alangod Housa . .
Olavakkot, Palghat-676 NG7 .

421,

K.Balan, S/o Kannen,
422 Retired,, Guard ‘A’

*  S.Ne.6121, Sri Narayanji
Nileyam, Alangod, ’
Olavakkot P.0., Palghet -

678 00z,

C.Krishpan, S/o Chupra,
423 Retired Asst, Guerd,
*  5.No.6333, Kalathilfiouse
Rlangods, Olavakkot P.O.,
Palghat-678 002, :

R.Krishnan, 2.No, 6767,
424, Rsgst, Cuard,, Ramelan,

Krishna Nivas, Alangod,

Olavakkat P.0,, Palghat,

C.J.Coelho, S/o F.Coelho,

425, Retirsd,, Guard 'AfY Spi,-
S.N&.14493, Chinnammal Street,
Noorabad, Fodanur-649 023.
Coimbatore Dist.

K«Dhanashu,

§/0 K.M.K.Gangalya, Retired
426, Driver ‘At 8,No.P 6804,

147/A Anthonipuram P.O,

Suramangalam-635 005

Salem,
) K.Mayan, S/o0 Kandu Sl.No:AOS to'427 are
427, Retired:, Guard(B): applicants in 0.k.62/93,

S.No.1218, Kozhangottil House,
Rtiirkaed, P.0.Gandhiseva Saden,
Perur, Palghat.

R.Laxmanan, 8/c E.C.Rengesainy
Naidu, Retired., Shunter
42E.  piesel, S,No,9514,
No,S, "Keeraiksersa Strest, T
Erode-1, ' s+o RPPLICANTS
V -vCOntdu/; -
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- .. N.,Sengodan, -
~ 429, S/o Nenjeppe Gounder,
Retired. Shunter,
Loco, S.No, F 5250,
East Thottipalayam, . '
Door No,431, Kadachanur Uillage
Pallipelayam-8. :

- V,Perumel I,
430, S/o Venkatasamy Naidu,
* Retired, Goods Driver,
S,N¢. V 12, D,No,91 C,
Leighbezeer, Suramangelam
Mein Road, éalem-é.
V.Kumarasemy, S/o Velaprpe
434, GCounder, Retired, Stuntart3’,
S.No. P 4433, No.%19, '
ARlampalayam Post, Frode-C.

~ S,Velappan, $/o Sengcda
432, Gounder, Retired, Shuntex/
o Locc, S.Na, P4292, 7/3-%u,
Puliamarathu House,
Gevirdanpalayem, ,
hlawpalayam P.C., trode-3,

P.Kolandai Ggunder, ,
433, S/o0 Palani Goundsr, Retired.,
Fireman 8, 5.No,P 5362,
Bl;ndntiyaGenBhdubtresyp,
Nedérmedu, crode-2.

¥.5engoda Gounder,

434, 9/o Merimuthu Gounder,
Retired., Fireman B,
S.No.P 5041, Rlempa’ayam,

- Pudupalayam, Pariakadu,
- Pallipzlayam, Erode-6.

S.Veradharajs Mudaliar,
435, S/o0 Sundar Mudaliar,
Retired,, Assistant/Biesel,
S.No, PTJ 10158, 104/0
Railuay Colony, Erode-2..

K.Sengoda Gounder,

S/c. Karuppange Gounder,

d., Driver 'C',
4778, No.21¢ C Typs,

-~

olony, Erode-2.

&  ¥, S/o Ramesamy Maidu,

sst, Guard,

@, 35, Rejeji's Stveet,
i ' ... APPLICANTS

....Contd./‘

[




* 0 56 ¢

P.N.Balekrishnan Nair, : , i
S/o Ramen Pillal, Retired,, S B
Guerd, ’;.NO|69 66’ i
Mangaleth douse,

Nedungottor, Shoranur, , _ . .
Pin-679 121, : : - By

K.Narayanan,

439, 8/o K.Unnamen, Retired,,
Driver'R!, S,No. 4925,
Karamanna House,
Vadanemkurussi, P.0.,
Vedanam Rurussi, via..
Shoranur-1.

M.Chinnan, $/o Raman,
' 440, Re_tired.,fhsst. Guar‘c_!,

S.No. 7040, Menichithodi House,
- Nedungotur, Sherapur-1,

T.Velukutty, S/0 T Neraysnan,
441, Retired., Driver!s', ,
. S,Ne,P 5778, Thuvvakkettil
House, Nédungnttnor,
Shoranur-1, Palghet Cistrict,

KeV.Bopinethan, S/c Kumaran, 81.N0.42B8 td 442 are
442, Retired., hsst. Guard, " applicants in 0.k.63/93;
: S5.Nn.15447, Kallozhi Vattathédi ,
House, Pzruthipra, Shorarr -
' 679 121,

' R.Balaraman, _
443, 5/9 K.Rajamennar Naidu,

-~ Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railuay Coleony P.0O.,

Erode, : _

g Ve hchuthan,

444, S$/o Venketaraman, Retired.,
Driver 'A', S,No.8221,
Reiluay Crlony, Erode.

C.T.Hewett, S/c A.M,Heuett,
445 Retired,, Driver 'A' Speciel,
°  S.No, P 2942, 278-H-Type,
Railuvay Colony, Ernde-
_ 638 00Z,

. | M.Chellappan,
446, | S/o Muthusamv Gounder,

| Retired, Driver!s!'

‘ §,No.P 5774, 31, 4 |

' Thiruchengaodu Roead, oo e

| Pallipalayam, Erode. <. RPPLICANTS,

v . «o.Contd. /-
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447,

448,

449,

450,

451,

452,

453,

454,

e 57 4o
D.D«Rozarie,

'S$/0 P.D,Rozario,

Retired.,, Drivar 'A!
Speciasl, S.No.P 3029,
30 B, Sastri Nager,
Erode,

K.Marimuthu,

S8/o Keruppanna Gounder,
R2tired, Driver 'A!,
S.No, P 5333, No,36,
Kesipalsyam,

Pnnadurai Street, Erode,

K,Palaniappan,

S$/o Karuppannan, Retired
Rssistent Guerd, S.No.7¢€
9 Sadayan Palayam Rosad,
Sasthri Nagar, Evode,

X
55,

V,Ramasamy,

S/o Velapps G#urndar,
Retired., Loco Shunter,
S.N0.4919, Pallipalayam,
Rlampalayam,P.0., Evvde,

P.Kandecamy,

§$/5 Paramasiva Gounder,
Retireu., Shuntsr,

S.No.P 9405, Nc,422,
Alampalayam, Peallipaleyam,’
Erode,

C.Palaniappan,

S$/0 Chinnathembi, Retired.,
Shunter, $.No,4379,

East Thollipalayam,
S.P.B.Mill Colony,

Erode.

M.Dakshinamoorthy,

S/o Manickam, Reticed.,
Driver '8!, S.Wo, P 9511,
Kumaramangalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.R.ADist),

N.Balakrishnan,

&/o M,Narasimhan, Retirecd.,
Guard 'A', S,No,12819,

54/1 TNHB Flat,

Kemaraj Nagar, South Rvenue,

=hipuvanmiyur, Maedras-600 041,

gFran, :
Jpalan, Retired.,.
juard, S.No,14573,
in Street,

dgar, Railwa; Colony 2.0,

eee RPPLICANTS
e+ eContd ../!-
¢ .
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456,

457,

458,

459,

460,

467,

462,

463,

o0 58 ...’

P.S. Sanjeeva Rao,

8/0 P.N,Sarvothme Rae,
Retireds, Guard 'h' Speciel,
S,Ne,12522, 8,30,

Housing Unit, Periyar Nagar,
Erode-638 001,

k.S .kbdul Jabber,

Since deceased by Legal Reprazsentative,

Smt,Heerajan, 67,
Kovalam Street, Teachers Crluny.
ERODE - 11,

R.Naras imhap,

5/0 N RengaSPmy Ne idu,
Retired., Driver *k' Spucial,
&.No, P 6978, Shastri Negar, .
Kamaraj Street, Erode,

R.Thangavelu,

8/o0 P,kengasamy, Ret*xed,,
Guard 'A', S,No.1091%¢€,
498, Rgrahara Street.
Erode-638 GO01,

K, Palaniappan,

S/c Kendappa bounu T,
Retired,, Driver '5',

$.No., PTJ 10070, Dr.No 16/MS,
KRPD Road, Karunkaran Medu,
Palllpa]ayem, Erode--628 GCo,

k,James, 9/0 J,Arokiesusiry Pillzi,

Retlred., Driver ! Spl., .

$.Nc, P 2819, B/13, Jdeceva Nocerw,
Rangam Palayam Post,

Erode-638 009,

R, Karuppannan,
S/o kppeji Gounder, Retired.,
Shunter, S.No., P 5121,

. Ddappsalli, Palllpelayam,
Erode-G.

N.Sengodan, $/o Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliya Palayam;
Kadachanallur Post,

Erode-6,

: v

81, Nos.443 to 463 are
" applicants in 0.R.64/93

‘«ss RPPLICANTS
‘o o'o_»cqntd./-




@ 7 KeKiKrishna Iyer,

v b46b4, 8,0 K.Krishna Iyer, N
X - Retired.,gGuard/A-épl,"f :
$,No.13745, Chembel Village
P.0., Ketteayl, Palakked,
Pin 678 572..

. M,Veemban, . , :
465. S/o M,Nekelan, Retired,, =
. Loco Shunter, S.Me,F 5323,
Mullathody Houcse, >
Karianuode,P.0. Kotteyd,
‘Palekkad Distriet,

. *  t,Gangadharan Nair,

466, S/o0 K.Kunhen Nembiear,
Retired., Assistant CGuarid,
5,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarem, -

Pelghat, Pin-€78 713,

G,Parasuraman;
467,  S5/o P.Gopal Pillal,

" Retirved,, Driver 'B', ‘ .
S.No,P 3067, “Sarvasusathl Nevast,
Rayappen Sireet, P.d.
Thabhamangalam,-Palghate.

. 678 102,

- C.Naragysnan, :
~ '8/o A,Chendu, Retired.,
468. Driver ‘A', S.No.P 7479,
' tLeela Nivas', P.0. .
- Puduppariyaram,’
Palghat-678 7334

K,Raghavan,
: /o M.Krishnan,
469.  Retired., Driver 'A!
Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. .
(Kottayi, Palghat-67% 572).

. P.K.Sivasankaran,

: 47¢.,  &/o. P.C.Krishnan, Retired.,

] ‘ Guard, S.‘NO.14108’ )
Puthukulangara,

~ OM Narayana House, Pd0yy

Mannur-676 642, o

, jdamberam, -
4%1.- ~576 $abapathy Pillei,

S

Retared,, Guard S.Nn.14117,

ur Road, Laleapet F.Cay
Dist., Temil Nedu, .

o ovs RPPLICANTS
~ ...Contd./-

e




ik

o0 “ L A

: T.Re.Unnikrishnen Nambier,
472, /o Raman Nembier, Retired,,
Guerd 'B'm S.Ne,9791,
Rkbhilash, Revipuram ,

Kochi-16.

K.V.Sarasuathi Amme,

473, W/o Late K.Balakrishra Menon,
Retired,, Driver,
S,No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

A.Kunhikristnen Nedr S2,No,464 to 474 - 2To
570 P.K.Sankaign ﬁai;, srolicants in O0.k.65/93,
Retired,, 'A! Gracs cuerg,
. So N.-'ogs.s, KI‘iShn'a, Uillaf p;Ut >

Paruthipulli, Palghat.

474,

475, A.Marimuthu,
S/e M.Prgsmuthu Naickey,
Retired, 'A! Spl.,
S.No, P 3574, 109,
Dhagnalakshmi Illain,
Kumaran Street,
Kavungal Pelayam, Erede-J.

476, M,Natesan,
S/o Muthusamy Gounder
Retired,, Driver 'Af §pl.,
S.Ne. P 4369, P.L. 1612,
I.C.Police Querters,
Dhanuanchiri Negsr, -
Pondicherry. : 7 'y

477, G.Kehbdul Sathst,
S/o G.Khader Badshs Sahib,
Retired Guard 'A' Spl,
S.Ns, 11786, 17 Syed
Jalael Khan gtreet, Fort,
Salem, Pin 636 001,

478, R,Ramasamy,
S/eChinnakesavan, Retired,,
Driver '®! S.No, J/M 1297,
176, Mendsps Veethi,
Erode-1.

Co et e BN A ae al e L

479, M. Ibriahim Khan’ ‘ : 4
‘ 8/o0 E, Mohamed Khan ;

l Retir=d,, Driver 'ﬁ‘, : : _ E

’ S.N.; P 3028’ L 249’ I
Shamshed Manzii, Peresr Nager, | , i

P Erede-1. .+. APPLICANTS 4
2o Congtd.-/— ) ;

JL‘



481,

482,

483,

484,

485,

486.

487.

b

L.NarUdéppangﬂ
5/o L:zkshmanan, Retired,,

Diesel Shunter, SiNo.V.85,

93, Thiru V.K.Street,
Kollampalayam, Erode-2.

G.David, $/o D,CGabriel,

Retired,, Driver 'A! grade, .

S.No, P 2269, 223,
Sasthri Nagar, Sadayen
Palayam Road, Erode-2,

C.Subramaniean,

S8/c B Cninneppeni

Retired,, Guard 'h',

Spl., S.No, 12327, Plot 31,
16th Averue, Bani Nager,

‘Ambathur, Madras-€0C 0373,

C.Arokiasanmy,

/o P.Chinnappan, Retirsd.,
Drivar 'A' S,Ne. P 2105,
D.No,77, New Street,
Erocde-~1,\ _

K.Falaniappan,

S/e Kandeppa Counder,
Retired., Driver
S.Nm. P 7882,
Alava Gouncer Kadu,
Manienur, Salem-10.

C.Rengasanmy,

S/e R.Chinnasamy Naidy,
Retired., Driver 'A' Spl,
S.No, P 2831, 32,
Ghousetheottem, Udumelpet,
Pin-642 126,

S,Abdul“Kareem,
S/o Shaik Jamaludeen,
Retired,, Driver '®' Spl,

- S,No, P 2825, 30 Burrah

Sahile "Street, Mount Road,

R«N«Govindarajslu,
s/o R.Narayanasamy Naidu,
Retired., Driver 'A' Spl.,

S.,No. P 4661, 51 North Strect,

Thirutuvanam, Kumbsakoram,

Pin-612 4103,

S gjamanickam, ,
4o} kgte K.R.Anthonysemy,
3d,, Driver 'B!,

*ngézxé
§.No% | 3105, D,No.S,
|

Rt

R
m
o]
[®)]
Q.
(1]
L J

Kri Nagar, Pillayer Koil

$1,N0.475 to 487 ere
applicants in 0.k.66/93,

s e APPLICANTS.
. rocq‘ntd. /54
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439. Karnenal,
W/ "a%e K,Singodan
Retired,, Driver ral Spl.
S.No, P 6826,
Maligai Natesan Stores,
Nadar Medu, Poonthurai Road,
Erode,

490, A.leyalakshmi,
W, 0 Late P.Rngamuthu,
Retired., Drives 'A',
S.No.P 2304, Ne.27.
Pilliysr Koil Street,
Sangliandepuram,
Tiruchireppalll,

491, G.Khilendem, , :
W/o Late T.Govindan, Retired.,
Driver 'A! Spl,, S.Mo.F 4€E55,
No,74, Vandikaranthottam,
Kollampalayam, Evooe-2.

492, R.Jays, W/o Late V.
‘Ramalin?am, Retired.,
Driver 'h' Spi.,
- S.Ne. P 3789, ED 254
'H! Type, Railuay Colony,
Erode.

493, Dhanalakshmi,
W/o Lete S.K.Sivaprexeser,
Retired,, Driver 'RA',
Spl. S.No.P 2895,
ED 352 B, Railuay Colony F.C.,
Erode.

494, Parvathi Sekthivel,
W/o Late M, Sekthivel, Retired.,
Diesel Assistant,
S.No. J/M 648, 422 H
Railway Colony, Erode,

495, Nallammal,

¥ W/0 Late C.Tholasiappen,
Retired,, Driver 'C!,
S.No, P 6579, 29,
Kumaran Street,
Kollampslayam, Erode,

496, K.lLakshmi, '
. /e Late K.Rajas, Retired.,
i Driver 'C!, S.Mo. Y 222,
' 212 F Regiluay Cclony, .. L e
v Erode, «ve APPLICANTS.:
) -..._Contd./-

Ce



4398,

499,

500.

501,

502,

503,

‘Retired., Criver 'C

. B3,

Sampoornam,
W/o Late P Arumugham,
Retired,, Driver 'At,

" Spl., Sse, 3/M 818,
-EBD 184 D, Railuey Colony,

Erode,

S,Geeja Bai
W/o Latekm.éanesan,
Oriver 'A' Spl.,

. S.No, P 2894, D.Na,1G,
-Lenin Strset Church Med.,
"Reiluay Colony P.0O.,

Erode,
Papra, : w1l Mo, 468 to 499 are
W/e Late K.Ktishnan‘ applicants in D.A.67/93,

.7

S,No. P 7945,
Mooppaner Street,
01d Stramangalen,
Salem-635 005,

P.M.Arokiasemy, -

8/0 R.Muthu, Retircd.,,
Driver '87 §p1,

S.No, P 1718, No,752,
5th Main, 8th Cross, -
M.C.Layout, Vijayanegsr,
Bangalnre-40,

N.Marappa Dasary,

5/0 Narayene Basery,
. Retired,, Driver 'BY,
. SiNo,P 8083, V3/48, -

Peria Vadagampatti
Omaiur T.K., Salem District.

Pushpavalll, ‘ :
W/o Late V.R.,Velusamv. Retired_,

" Diesel Bssistant,
S.No. 3/M 1242, D.No.64,

Vavooce Street, ‘
Kollampalayam, Erode-2

M.Kannian,
S/o KiS.Madhalaimuihu,

‘Retired,, Driver 'B!

~ S.No,V 50, D.No.15 F/3
—=bx~-service man Colony.,

&%lapuram, Tiruppur,

KWV.Paul, Retired,,
mi|{'F! Spl., S.No. 15212,
W ED -~ Colony,
iirlends, : B » ,
-636 016. . see AQPLICANTS
f | = «.:Contd, /-




505,

506.

‘o'c. 64 ..

R,Krishnaswamy Naidu,

S/a N.Arumanetha Neidu.
Re+ired.,, 3pl, Grads Guerd,
S.No.14310, Kandampathy Post,
SalEm-636 005,

P. KeSulechans,

U/a KeMleParemesuwsran,

Retired., Driver 'C',

S.No,P 4800 ED 397 B
Railuay Colony P O.,

-Erode-2,

507,

508,

P.k.Raman, '
S/e A. Paththorana lysr,
Retired,, Guerd 'B!',
S, N¢.15243 DhsnalakSth 1lem,
Upstairs, Near TempiP
Subramanis Nasgar, Salem-S,

Ke5.George,

'S/o X,Simpscn, Retired,,

509,

518,

511.

Passernger Guard
S.,No.13413, Piot No. 42
douse Ne,157 A,

1Th'rUVakavardanur.

Selem-676 nes.

’R Venkateeuaram,
_3/0 N,Ramamirthem, Retired,

Guard 'A', S.No, 15853,
5/431, Arhadhkar Negar,
Jaglr Pmmapalayem P<0.,
Salem—b .

cC. Fongia Gounder,

S/o Chinnappe Gownder,
Retired., Lecc Shunter,
S,Ne, P 4374 Peries Mottur,
Jagir Ammapalayam P.0O.,
Selem=-2,

K.S.Somasundaram,
5/c K.K.Subha Rathinam Iyer,

‘Retired Cuard 'A' Spl,

NV

S.Ne,6711, No,75,
Uinayakar Koil 3rd Street,
Moolapalayem, Erode-2,

Julia, ‘V/o Late S,Baogyssamy,
Retired, Driver ‘A7 Spl..
S.Mle. P 3261, 3/1 South Ukkedem,
Coimbatore,

Ka Kandesamz S/o Karuppsrinar,
ss

Retired,, sistant Guard,
S,No,.161€3, Ocsikinethuputhur,
Remadevam P.0., Ramadevan Viiilage,
via,Kandanpalaysm, Nemekkal Taluk,
Selem District,

-

',.,. APPLICANTS
a...Contd /-



515.

516,

517,

518,

519.

520,

521.

S,Kosalal Chandra,'
/o T.5.Suaminathen (late),
Retired., Guard 'A' $pl.,
S, No, 7619 ED 353 &,

-Railuay Colony P. O.,

Erode-2,

P.,hlamelu,

U/o Late M. Falaniappan,
Retired., Driver 'A'
Spl. S No,P 2893, B 18,

. Jeeva Negar, Renoampa a\ér

Erode-J

C.VeNaraysnan,

s/ C.V. Krishnan, Retired.,
Guard fA' S,No.3283,

Mythri, South SaZar,
Payyannur,

Smt. R.K.ParVathi

/o Late K.S.Ran asen\
Retlred., Guerd Hp1
S,No, ER 1124, Elayo Streat
Subramanla Nagar, Salem.

V., Regupathy,

S/c S.VUsjiravel, Retlred.,
Driver a Spl,, .14,
Kannan Nagsr, V.0. C. Nagar
Post, Thanjavur—613 007,

R.Mghaboobkhan,
s/o A.Rehimankhan, Recire-.,
Driver '&! Spl,,

'S$.No,P 3053, No.82,

Renganagar, Suramangalam,
Salem=5,

M.Chinnu, $/o0 M. Mechery,
Retired., Driver 'A!
S.Ne, F 2815, D. No._u,
6th Dharma Nagar,
_Suramangalam, Sslem-5.,

A.Abdul Ughab,

5/0 S.M.Abdul Rzeez,
Retired., Driver 'A' Spl.,,
S.No.P 3691, No.101, .
Kennady Nagar,

Highuways Nagar Road,

N“'uyramangalét, Salem,

Pin-636 0US.

suf Aii,
ader Nohldben, Ret1red.,
Yelr 'A', S.No,P 2715

shru Street, 01d
}.anoalam, Sglem-6%c I0S,

L 3 ] 65 ..

&L,io.:OD to 517 are
updlLvap+s in 0.R.68/93

" ees +APPLICARNTS

oe Lontd, /



523,

5243

525,

526,

527,

528,

529,

530.

531,

[} 65 [}

M.Ramasamy, _

§/0 Munusemy, Retired.,
Shunter(Locos, S.Ne PTI 10198,
D.No.122, Peryar Street. 0ld
Suremangalam, Salem-5.

K.Palani, $/o Kolendai,
Retireds, Leco Shunter,

S.No,P 5256, 5/89

Anna Nagar, Jagir Ammapaleyam,
P.0., Salem-636 302,

K.Govindasany,

S$/0 Kendasamy Naicker,
Retired,, Loco 3hunter,
tgt, S,No.P 9477,
D,Ne.21, Dharmanagar
3rd Street, Salem-5,

K.Ramakrishnan, S/c P.Kuppan,
Retired., Driver 'A' Spi,,
S.No,P 2764, 4/85,

Lekshumi Illam, Jagir
kmmapalayam P.0., Salem-7,

M.Annamalai, $/o B Muthu,
Retired., Driver 'AY
S.No. P 5192, R,No. A/4,
Pariyae® Street, 01d’
Suramangalam, Salem=5.

Periennan 9.,

S/o Srceranyan, Retired.,
First Fireman, 9.,No.P 74%%,
15, Marifamman Stroet,
Solam Pallam, Salem-5,

P.Subramani, ,
S/o Peleni Gounder, Retired.,

Lotv;Shunter 'B!, :

- §;Noy P 7455, Pillar Street,

Solampsllam, Szlem-5,

M.Arumugam, 9/e Marappa Gounder,
Retired,, Shunter 'gt,

S.No. P 8078, A/65 Kesl Street,
Ariyagounder Patti, ’
Suremangalem P.0., Salem-5,

M.Chellakannu, _

S/o Munusamy, Retired.,

Loco Shunter 'Bf,

S,No,P 7946, B 39, back cof

the Ram Theatre, L

Suramangealam, ' ' . R

Salem=5, ' ves RPPLICANTS
h 3] ,C’Ontd'/"



o | R R
) _‘f‘ ",le 67 .0
; .’P Jaganathan, IR ‘
5392 ‘S/o R.D. Ponniya, Retired
: e Driver 'A'; S,Nn,5551, '

: D.No,.S0, Nuniappan Streut

: Kluhipalayem P.0.,

Salem—SQ .

- . A, Perumal, v
533 - S/o B. Hanuman‘ Retlred
* Loce Shunter '8!,
S,Ne, P 8079, 131 A
Raiiway Colony, Sla2
Salem—S.

_ R/Ammabi
" S/0 K.,Raman, Ret:x=d.,
534+ Oriver 'A! Qpl
S.No., PTJ 10057, DU, No,81,
R Mgsque Street,
0ld Suramangyalam, Saler
Pin-636 COS,

V,Kandasuamy,

535, S/o Vellsiya Gounder;
Retived.,, hsstt, Lueri;
S,No.7246, Thirumagal Streex
D.No,133, Bedinaickan Fatt,,,

.. Yesoda, ’
536, W/ Latce T.S.Srinivee ar,
Retired,, Oriver 'A! Spl,
S.,No. P 1846, 10 Nehru Street.
61d Suramangalam, Saicm-3,

Janaki Thailammel, 3i.Nm,518 to 537 are
537, W/o Late A Ar;unan, Retlred., appllcants in OJe
. Driver 'BY, 5,No,P 3080, No, 69/93

4/248 R, Bharathi Nagar,
Jagir Ammapalayam P.0.,
Salem-2,

PoV.Pachamuthu, ,
538, S/o P.Velusamy, Rcetired.,
Guard 'A' Spl,, S5,.Ne,1223,
. . 386, Sakthy Vinayager Koil-
Street, Psonthurai Road,
Er.de-2,

, ULH Gilhnoly,
3T, | of %0, R.8.Gilhosly, Retired,
"Q‘“&A “Driwgr 'A' Sp1,,
%" T8 Jg NP 2903, 36,
, "an&g Attam, Rlagaphram,

5 R/Viﬁ?;lesan, o
s/o fMfRengasary, Retired, ,
o int et 4o, P 3052,

DY, !
te g/ 0.8/2 IInd Cross Street,.

5 "hiv1pakkam, Ambsthoor, : o
”“Nadras-SS. vee @PPLICANTS
v _

e .Contd. /"




ST

541.

542,

543,

544,

545,

546, .

547,

548,

) 6‘{0;

R.Thirumelel,

| Renresented by Lokanayaki

as Guardipn,

S/o R.Rengasamy Naidu
Retired.,, Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandamangalam, Woriver,
Taruchy-620 003.

M.Anthony,

S/s L.Mathalairuthu
Retired., Driver 'A‘,
Spl. S.No,3030, Nu 510,
Neteji Road, Marapalam,

Erode-2,
Saverinayaqan &, &1,M0,538 to 543 are applicants
s/o Arokiam, Recired., in 0.ReNu,70/93,

Rssistant Guard,
S.Nn, 7122, Uest
Marlanathapuram,
Dindigel-6,

V,Achuthsn Nair,
S/Map.Narayanan Nair,
Retired Gusrd 'A® Speciel,
§.No.7628, 5/1584 fAnugrah!,
Asokaepurem, Lallmut-673 Co1,

T.Kunhirzman,

S/e Narayenan Nambiar,
Retired., Guard 'B',

S,Ne; 6302, Kuttiyil House,
PeOsMeladi-673 522,

M.Visuanathan,

§/o0 K.Belakrishnan Nair,
Retired,, Guard 'A! Spi1,
S,No,15164, H.No.1/4599,
"Asuath{" East Nadakavu,
Calicut-6.

T.P.Padmenabhan Nair,
S/o0 T.V.Appu Nair, Retired.,

Guard 'A', S,No.1937,

-

Usha Mandir, P.0.Mankauu,
Calicut-673 007,

K.Krishnankutty Nair,

S/o0 Unnichathan Nair,
Retired,, Guard 'B!',
S.Ne.1502, Vadakkeyil Houazs,
P.0, M.IaE.Kunnamangalam,
CaliCUt.

.. APPLICARNTS
...antd./-

ks Rl o




549,

550,

- 551,
552,
583,

554,

555,

+o 63

V.Ragheven Neir,

S,¢ Gzvinden Nair,
Retired,, Brekesman,

S,Nc, 3024, Ragheve Nives,
Chiremangelam, P.0.Neduvs,
Parappenangedi, Maletar.

U.K.Bheskaren, *

S/o U.K.Yelu, Recired.,

Guerd 'AR' Spl,, S.No.78Z"7,

Urpekendy House, P.C.Tanur
-676 302,

KeCoeGavindes, Nair,
S/e .C,Raman Nair, Retirec.,

Driver '8', §5,Ne, 718BEg,

Edavath House,
P.0.Thalekulathur, -
Calicut - 673 317,

K.Chendukutty,

S/o K.Chekku, Retired.,.

Rest,CGuerd, é,No,161:,

Koyimexandy Heuse,

PuDoElathur, Celicu'-
572 342,

. T.Subramanian,

§/o P.Mumden, ketired,,
Guaerd 'R' §,Ne, GP <688,
Menickam houce,
Neer WUater Tenk,
P.0O.Puthiyere, “alic.t-
' 673 (04,

-

KeKo.Paramesuaran Nair,
$/o P. K. Esuaren Na’r,

Retirea,, Brakesman,

S.Nn,14606, Kulangsace,
P.0.Lakkidi, Pelghaz.

R.Achuthen,

S/c N,Koudan Neir,
Retired,, Guerd ‘0!,
S.Nc, V 144, Srezvelsan,
Mankara P.0., Pe_.ghet -
€78 613,

Jesemmal,

a0, S.No,P ¢819. -
 ' snKoC op\.ad,
4thi Nell Fcea,
§38 009,

Sl.No,de to 555 are
applicents in 0.h.71/93,

te C.Solemen, Recired.,

... APPLICANTS,
...Contd./-



‘ i ..,'70- ()

" K,Atheppen, ’
€ -S /o Kaliagpa Gounder,'

T Retired, Shunter B!,

“ S,Nc.P 8453, D,No 110
Rrupnu Meles near,
pelpass Roed, i
Peondural Road
Eoode~2, Cd

.M,Zulekhebi,. '
U/l Lete S, K Syﬂ*d Anqnpﬂ
Retired., Uriver- '8!,
'S,No.Pid 10125, 1,288,
Periyer Nager, HL-:‘nn Jrad,
- Erode-636 001, :

558,

. - S,Rrunacnalem,. T
559, S/o R Sytie P tllei
Retired,, Guard ‘A‘
Spl. S. No 89495, D, NUnt7
: New Street Lane, i
- Trichirepelly, Fov.'ﬁ o 00Z.

NP, Vedtvelu, :
560, . S/« Pennuseny, Retl.-;
- Driver 'B', S.Nc,V/i7
Nrtchipeleyem, Le Puthur(” 0}
Ercde- 638 002, ‘

- C.7asupethy, v
561 5/0 T.Chinnesamy Deeike1.
~*  Retired., Guard 'A?, '
S.No.12152, 73, Kosamads Stre t,
TirUVannemelei Fede, - '
- Tiruvsnnemelei, N.h District,
-Pin-606 £01. :

: - MeH. Abdulrahimen,; -
562. 9/r Mahammed Husssin,
S Retired.,, Driver 'A',

- S.No,P- 2294 Mannarku*um,
Neer Indlan Ovelstas Benk,
Tiruchireppelly-620-020..

. KeNatchimuthu, o
565, /o Keruppen, Retired.,
Fssistant Guard, -
- S.No, 7118, Periasamy House, -
: Palamepuram, Five: Rgod,
Karur, Tiruchy Diat.

o M Vedhare ajem , ' P .
564l Guard 'B', (RZ*z*ea) ‘ g o h :
: S, No.13856, Arul Il‘am, 1
117, Cauvery Negar, S ‘
A o . ~ ...Contd, / |

4,' e e

. ' .é"




- 71 ,.

K.M.Devanathar, '
S/o P,Meenakshisundarem,
Retired,, Guerd 'A! Spl.,
S.Ne.10438, No,222,

Lenin Strest, Railuey Cclony
P.0., Erode-2,

565,

S.John

s/o A.Sueminathe Pillei,

Fetired,, Guard Spl.,

S.No.14326, No.25,

Sth Cross, Paramasivariic:n,

Lalgudi, Trichy District
pin-—621 6')11 .

566.

--. V,Srinivasen,

S/o R.Venkatarame
Retired Guarc ‘A
S.No,.9456, No.18,
Dr.Ambedkar Road,
Bhuvaneswari Nager,
¥ Caimbatore,

Iyer.
Spl.

VeMarimuthu,

S/o Venkattacnalam T.,
Retired., 2river 'g!,

S.Nn,P ©465, Kaiiikadu,
Omalur Pest, Salem District.

568.‘ |

E.Periasamy, $/o Ellappsan,
Retired,. Asst. Guard,
S,No, 7545, Rvinashi,
Coimbatore District.

568,

K.Ragothama Rad,
*S/o0 K.Kuppu Rao, Retired.,
Guerd 'AR', S.No,.10694,

Plet No.8G, Flat No.83,

Kalyan Neger, Sanjive Reddy
‘Neger P.0., Hyderesbad-500 038,

570,

K.V.Mohan,

'8/0 P.K.Veratharajalu

Retired,, Driver 'A!
S.No.PTJ 10372, 19/8,
Mariesmmankcil étreet,

_ Salem, Pin-636 005,

571. é 1 '
- ols

Rpangaraj, :

R .Manickem, Retived,,
Rseistent,
Yeriammankoil Strzet,

ylammal,

)kbte P.Murugesen, Retircd.,
ugir 'C!, S.No.16321, 46,

##ne Street, 01d Suramangelam,
Salem-5,

'81,No,556 to 570 are
applicants in 0.k.72/93,

. ... RPPLICANTS.
e ‘.Jhtdp /‘



Y

K.H.Rahima, ' i@
. UW/'w Lete C.Nagasundearen, .
574, Retived Diesel Assistant
~ S.No.3/m 497, 30, Nehru Street,
01d Suramangelsm, Salem=-5.

Krishnemmel, -

575, /e Leté Konthan, .
Retireds, Fssistant Guard,
$,No.6058, B,No,5, Meieeih
Street, 0ld Suramengalem,
Salem-o.

’ Ceteerene,

576, Y/o Late D.K.Peter
Retired.,, Driver ‘A',
Specisl, S.No.P 1796,
130 k& knthonispuram,

- Suramangalam, Salem,

N,Gepalasamy,
S/e Nareyspasemy Rzju,

- 577«  Retired., Guard,
S.No,1300&, HIG 238 F
Hausing Unit, hknna.Mager,
Trichy=-620 015, ‘

N, Kupp=n,

5/c Nerayana Naiker,
Retired., Firemen,
S.No,r 2425, -z/ibZ,
Sivethpurem P.0., =
Salem, Fin.636 3C7.

578,

®Svindemmal S1.Ne,571 to 579 are . ,.

W/o Late K;Lrumugam, ic in Ooke73/9
Retired,, II Firemen, spplicants in 0sk.73/93

S.No, PTJ 17449,
Ammapalayam, Salem.

579.

Marayee hmmal, v

W/o Late R,Thangamutnu,
Retired,, Driver 'B' Grade,
S,No, P 9437, 60 Z, 33h,
S.K.C.Read, Erode-638 CO9,

580,

Kousalya,
g1, /o Late C,Ponnusemy,
*  Retired,, Cuard 'A',
Spl. S.No,15313, 30,
LIC Nagar, Meslepelavam Fele,
‘V/Erode—Z» '

.« hPPLICANTS,
ocoocoﬂtdo/’




@ :s82,

" 5B3.,

‘584,

-

'ﬁSSSQ

586,

 58%"

" SRS,

0073..

£ Ramen S/o E. Sami‘
Retired., Driver !C
3,No, P 4242, Edathottethil

House P.0, Kadalundi Nugearam,

Nalappuram District,
Pin-676 312, Kerala.

K.Reman,: S/s Chandu,
Retired., First Fireman,
S,No., P 7147, Vakeerdi
Meethel llouse, F.,0-
Palath, (via,KaPkodi.
Pin - 67 I 611,

Mre,B SBI‘OJini, lb/o Lat RETI Bhadlachalarﬁ,

23 Middle Street,

- f1d Nidamangeslanm,

Nldamangalam Pa0.

L,Vasudevan Nair,

S/n N.Gopalan Neir, Retived,
. Gyard 'A', S,Nn,7519,
“5ohhalayam , C/o Statien
-Master, Vaniyamhalam r.ie,

- Malepuram District,

Pin - 679 335,

N Kutty Malu,
5/0 Lete M.R.Sankaren, -
‘Retired,, Driver,

. 9,No,45707, Nadathil House,

Eremu’lﬂdrm Veyal, P.0.
Rrakkinar Kozhikode

.No,580 to 584 are
Jppl cants in O0.A. 74/93

Pin & 593 028 (s+efP Ms . 41"3r‘

M. Schuthan Nair,

5/- M.Krishnen Nair,
Retired,, Guard 'A',
Kariyatkuni House,®
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

KeNeSankunni Menon,

S/0 V.Mgdhava Menon‘
Retired., Driver A

S,Np, 6966, Rohini’ Ulhar, '
P.0.Chettipedi, Fin-676 213,
Parappananoadi Malapuram

. D;strict.

A\
Rgman, Retired.,
'A' s Nﬁ‘p 617f’

S1,No,.585 to 588 are

applicants in O.k.75/93.

s ese APPLICANTS,
' ...Contd /“



"590.

599,

- 582, |

& M Janu C

U/o Late B.N.Then!an,

Retired,, Loco Shunter,

S.Ne,P 8183, : .

 tohikerimanemel House
P,0.kriyellur -. 673 314,

C.K.Veleyudhan,
Retired., Shunter/LHTS

‘Muzhithottu Parembl,
Eest of Cemethari Roed

FCthin - 180- .
p.i. Kumaran.
Retired., Driver, ..
Southern Railway,

.~ Puzhakkel House,

sgs;

594,

.595g'

598,

_ﬁlathure, Palghat Di

- Memmeth Vayel

Mudappalore, (Via)

%ricto

M Noses :
Retired 10t Graiu/aJ";d/le
Mathal College,

Pattathanem,;builon.

i

V,Rrjunan,

~ Retired,, Driver tg!/QLn,

Karmaleyerm,
Pattathenam, Quilon.
" p.Mercita |
" ¥/o Late §hri Dominic Ssbastian,

Retired,, Oriver 'A'/0L¥
Pathan Parambe, _
Neer Transpmrt Dffice,

Quilong . '

", KeGanesen, '

5/0 MoNa Krishnamoorthy

29, Ramanujem Street,
Kellukuzhi, Trichny«2C,
Retirad Guard/Special Gra!n

- Southern Reilvay.

597, .

53¢,

.N.S.Thangeﬂre asam,
§/o Michel, 2 k/4-B
First Street -
Annal Nager Malligaipuram‘
Trichy-1., Retired Driyer ‘A
Grade, Southern Rsiluay.

kil.Vincent,

/o keds ﬁmbrnse,

27, ?oonthottum,

Kemp's Toun, Trichy,

Retired Guard/Speciel k Grede,

V/S\)utherl_-\ Railuay.

51 Nons91 & 592
in 0 h0"7/93

31 Mo.sag & 590 sre applicanta
1n 0 ho(ﬁ/gso

are applicents

i

€1,No,593 to 595 =are
appl1cants in 0.h,78/83.

s ﬁbPLICANTS,'»
...Contd /-



599,

600,

601,

sdz.r

603,

604,

V,Subramanian

S/o E,"enkatraman,

21, Thondaman Colony,.
Metﬁr Factory Road,
K.KeNagar Post,

Trichy-21, Retired

Passenger Guard,
S.Railuay.

3.,Antony,

S/o Sovrimuthu Pillai,

41, Malliyepuram,

Naln Read, Trichy-1,
Retired,, Shunter '6' {:ade,
Southern Railuway.

R Gopalan,

S/o Ramachandran;

125, Mariemmar Koil %*‘Pef,
Pcnmalalpabty, Goldan Rocw,

Trichy-4, Retired,

Passenger Guard, Scuthern
RBianVo

FeKe 3r1n1v asan,

a/o T.V.Krishnasemy, --
131, East Chittrs btrecb,
ﬁriranam b.0., Trichy,
Retireo Gusrd/ireciel
Grade, Scuthern Rsiluay.

- R,Rlagarsamy,

8/o0 Rengasamy Naidu, .
328/B, Railuway Coloay,
Trlchy-ZO Retired Laco
Shunter '8! Grade,
Southern Railway
(Trichy Division).

N Issae Chelliah,

’S/o S.,Manuel (lth),

Retired 'R' Giede Cuard,
Southern Ragilway, 19,
Keela Kesa dtreet,

'Beemanagar, Trichy-1.

S, N Kasim,
S/o Sheik Masthan,
39/8/17—E Innamther

aram, S/0 Naga Fillai.
neral. Bazaar Strecst,

g Post, Trichy=17,

d Driver/B G:eade,-

... RPPLICANTS
[] o.CDntd./-



RSN

607,

608,

608,

610,

611,

612.

13, .

614. |

E.Abdul Razak

5/0 Mohamed Esuff

55, Moolakollel Stréet,
Tennur Poet, Trichy-17,
Retired Shunter/B CGreade,
Southern Railuay, -

I. Innasimuthu,

S/o Inrasimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 3%¢
Ilénga Kuchi, Trichy Qietzizt
Retired Drivey/ B firace,
Ssuthern Railiay.

S.Ruben Gregory,

- S/o D.T.A. Sundaxam Pillel,

S/A Convﬂnt Ryead,
Contonament Trlchv-n

- Retired Guard/Spech; Grede,
‘Southern Railuay,

M,Kareem Baig,

/0 V.Runveer Beig,
Np.13, Pensioper atiset,
KuJapet Trichy-1,
Retired Guerd/A Grede
Qouthern Ra:luay.

D.ﬁntnnlsamy
$/0 8 .Doraisant Pilei

“7~B, Lst Street,

DnraiSamtpltbm;
Trichy-1, Retired Driver,
B Grede, Southern Railuay.

T.R.Ethirajan,

S/a Thiruvengadathan,

53, North Chithre Street,
Srirangam, Trichy-3g,
Retired Passenger Gueard,
Southern Railuway,

K.A.Raghavasimhan,

3/0 C.knanthacharier,
South Devi Stree%

Ranganagar Srlrangam,

Trichy-6, Retired Guard/

R Graﬁe, Southern Reiluay,

S NurUQesaP,

s/o K. Subramanian, , :
Plot No.5, Thaimanavar Street,
Iyyappa Nager, Trichv-21.
Retired Passenger Gucrd

- Seuthern Railuay,

(;, -
oi's APPLICANTS;
) .Contd /—

L



E1F.

617,

610,

6184

620, -

R.Visuanethen, -

"“.S/a‘N.R.Radhakrishnan,'

5-C, Sasthe Street,

Balaeji ‘Nivas, Ayyeppe Naaar,
Trichy-21., Retired Guard/
Speciar Grade, Southern
Railuay.

Gersld Edwerd Rodrigues,
S/e Gerald tduerd, _
24 /7 Ardhi Bheguen Strect,
Tendral Nager, '
KeKeNager Fost;

Trichy--21.

R,Rengasamy,

S/o Ramasamy Kavander,
62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railwsgy,

P,Raman, S/n Pitchsi,
118, Psria Melouperai,
Trichy-1,. Retired.,
Eireman/A Grade,
Southern Railuay.

- G,Sethuraman,

5/0 Gopelsamy Naidu,
Crauford Reilusy Calony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Railuaye

S.Thangersaj,

. S/e.M,Sebastian,

5/24, Thirunagar,

Papmalei, Trichy-4.

Retired, Shunter/B Graage,
Southern Railuay.

D,Devadoss Alfred,

- S/o B.P.Devasirvetham Pillei,

157, Muthuraje Street,
Mudalisr Chatram, Trichy-1.
Retired Guard/Passenger,
Socuthern Railuay. '

S,Antenisamy,

/o Sanjesevi Ne idu,

N A/, Thanamani Culiny,
N.camypuram, Trichv--i.
iNed Driver, Scuthern

QYY -

... APPLICANTS
weeContd, /-



i s T W O B TR i 8 4 NI T et KT NS T TR R
GRS e S v T P S A 3 N LY e g1 s i 70,

A . %s T8 4

S.Krishnen,
S/o T.E.Sarangapani Naldu, ;
623, 61 T"ngrvethi Amman Koil Street, 2

Srirangam, Trichy-6,
Reti~ed Guerd/# Special Grade,
Southern Reilway.,

T.V.Naganathan,

136, North Chithirail~
Stzeet, Srivangam,
T-ichy~-6, Retired,
Guard/A 2peciel Grads,
Scutherr Reiluay.

6524,

R.Narayanasamg, ‘
187, Chitrel Street,
Srirangam, Trichy-6
Retired Guerd/8 Grade,
Scuthern Railuey.

625.

: KeN Subramanisn,

626. Nerth Chithiral St-eet,
Srirangam, Trichy-€
Retired Cuarmd/R Giade;
Scuthern Railuay.

LsM.Ranganathan,

6277 S/o T.Lschumanar,
71, Kandi Street,’
Srirangam, Trichy-6 -
‘Retired Guerd/B Grade,
Smutherp Railuway.

o S.R.Yemunechari,
623, S/e T.Rengasuamg Thathacinaslier,
T g3, Uest Uttra Street,
" Srirangem, Trichy-6,
Retired Guerd/A grade,
Sontheévrn Railuway. -

i S,Veerappan
R2%s s/o G.Soundarara Pillsi,
143, Main Road,
Sangiliandapuram,
Trichy-1. Retired Driver/
A Special, Southern Railuay.

- A.M.Joseph, S/o A.Aubrose,
630, . No.18, Pottakera Street,
" 'Palakkaraei, Trichy-1.
Retired Guard/A
Southern Railuay.

L S.h.Adaikalasamy,
631, S/o S,ARrul Pillei,

26, Sekkedi ‘Street,

Palakkarai, Trichy-1.

Retired Guard/B, ' L

Sputhern Railuay. - ... AMAPPLICANTS.
v o . o.-COntdo/"

¢




533;

638,

637;:

S

TR'AL

531;‘,

632,
633,

634,

S

C.Antunyeamy,

S/ P.S.Chinnish Udayar,
15, Sugadoss Mandy Street,
BaBu Road, Trichy-2,

k.Syed Jaffer,

8/ Syed Ahomad, ‘

6, North Swankare Street,
Near Babir Rosd,

Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

~ S/0 G.Veithialingam,

32, -Kazapettal Line,
Bazaar Street,

Trichy-1, Retired Guard '
R, Southern Railway.

V.Rlagirisuamy,

S/o N.S.UaeraSUamv,Naidn,
8, Decctor Issac Lane,
Sangiliandepurem,
Trichy-1, #etirsc Gocds
Guard, Southern Railuvay,

S,Abdul Subhan,

8/0 Shaik Bakbjea, .
38, Sathyamoorthy Street,
Senthanneerpuranm,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.Rmmer Basha,

- 8/¢ Md.Hassain, 23-A,

Varathamasemet Street,
Sangiliandapuram, : _
Trichy-1, Retired Driver/
K., Southern Railuay,

D.Dhanapal,

S/o R.Durairaju Chettiar,

15, Kajapettal Main Road

~=Zhpichy-1, Retired Guardfﬁf*

A@QPQpern Railuay,

¥20, Retired Driver/
jthern Railuay,

I Cee Ty
KR Setvarengam, =~ -

~ No.48, Palayakayil Street,
Palekkeral, Trichy - L
Retired Special Greds Gueaxd,
Southern Railway, '

EX) oAp’EICA NTS
see .J'*ntd. /-



L 2 8. *
A.Ramu, : ‘
641 S/o Appavu Karukachi,
* €9, Neuw Street,
8lkakedsi, Contonement,
Trichy-1., Retired Driver,/
B, Southern Railuay

R.Kaliamosrthy,
642, S/o K.Remasamy, 1,
Kannagl Strest,
Subramaifanuram,
Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

. M,Deraisamy
643.  §/5 U.Marutﬁamuthu,
23-C, Arna Nagar,
 Subramaniapuram,
Trichy~20., Retirad
Driver/k, Southern Roilwey,

o R.Mazharul Hag,
644, S/O S,Rhdul Razak, .?'i,
Syeda Mohamed Routker Streci,
Beemenagar, Trichy-1,,
Retired Guard-A, Southern
Railuey.

A.knthony Louis,

645, S/w C.Arckiesemi Fillzl,
91, Keele Pedayachi Stree+,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay,

«. . PaVenkatesan

646, S/o C.Perumal Naidt,
65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/A Spl,
Southern Railuay.

... K,Meenakshisundaram,

647, S/o M.Kumarasamy P:illai,
Si, Annamalei Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputham, S/e A,Peter,
648 47-8, hnnen Iileam,
! Rzad Nager,
! Suramangalam Post » . ,
Saelem-3, Retired 6rive:/ S X
B, Southern Reiluay »ee RPPLIEANTS
v eoelontd, /=




649,

650,

651,

652,

653,

654,

655,

[
A -

K,Periasamy, S
S/e E,Kolandan, 23,
VOC Street,
Kollampalayam, ..
Erevde-638 002,
Periyar Oistrict,
Retired Guerd/k,
Southern Railuay,

V.Palanisamy,

S/e NiVelu Paknedi,

10/92-L:, Nanjundepuran Round,
Podanur, Coimiatcrs Cisicict,
Retired Guard/R ¢pl,
Southern Railuay,

R.Venkatachalam,

$/e K.,Ramasamy ’idsyar,
117-A4, 01d Peagnur,

Ramjee Nagar Post,

Trichy-8, Retirec 3Shunter-.

‘Briver, Scutherr Rajiiuay.

S.309saimary,

8/0 G.Saveriiuthu,

5/218, Muthukulem Villags,
N.Kettupatti Post, '
Via. Ramies Nager,
Trichy-9, Retired Crives/
&, Southern Reiluay,

A.J.Ramaenathan,

*3-R, Pachaimpps Mudali Streat,

Kumbakenam, Thanjavur District

Retired Guard/A, Southern

Reiluay. ‘

Ki#bdul Wghh,

S/o Khader Shaw Rowther

32, Periyar Street,
Subramaniapuram, -
Trichy-20, Retired Shunter/
B, Seuthern Railway.

SiGepalan, -

§/6 R,Grinivasan,

64-C, Railway Quarters,
Kumbakonam=612 001,
Retired Guard, Southern .

Faligakurichi,
)Qistrict, Retired
,/B, Southern

S

4., " o ... APPLICANTS.

R acarl



657.

- 658,

659.

660.

661,

662,

663,

. 5/o K.Somasundaraif ciilai.

’ovo '2 ')

A,Jac annathan,

s, A.Arakiyem, 11/,
Savariarkoil Street,
Woraiyir Post, "

Trichy-3, Retired

Fireman/l, Seuthern Railwey.

§,hbdul Kereem Sehib,
S/w Sheik Rhmed, 73,

- Centval Bezar, Tennur Puat,

Trichy-17,; Retired.,
Special Diteos /M
Sauthern Railuev.

R.Sounderarajulu,

8/o G,Rajemannar Naidu,

25, Generel 3azzar Strecy,
Tennur Post, Tricny-17 :
Retired Guardsh Specied,
Ssuthern Railuav,

- R,Vairaperumnal,

S/o Ramasamy Pilial,

28, Krishnapurarr,

Middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8,
Retired Drive1/C,

Scuthern Railuay.

M.&ivasubramanian,

- §/o S.Menickam Pillni,

House Ne,20/C-1,

knna Nagar,
Subramaniapuram,
Trichy-20, Retired Shunter/
B, Scuthern Railuey.

‘p,Padmanathan,

S,/o0 K,Parthasarathi,

.21/3, Poonnaiy= Cclany,

Devaraya Nager,
Trichy-21, Retired Mail
Guard/A.Spl. Southern,

Railvay.

§,Md,Mahboob A1l Khan,
¢/o h Sher Rli Khan,
16/5, Fourth Street,

Renganagar, Trichy-21
" Retired Passenger Guars,

‘Southern Reailvay.
S,Dekshinamoorthy,

17, E.B.Tolony, Khajemalal,

" Trichy-23 Retired Guard/A

Scuthern Railuay,.

.. APPLICANTS -

Eontdi/—




(v
665,

666.

667,

668,

669;

670,

671,

V,Krishnamurthy,

S/m C.Venugopel Raju,

14, Kumaran Street,
Melekalkandarkottai
Trichy-11, Retired
Guard/A éouthern'Railuay.

R.Amelanethen,

S/o Rayappa Asariyar,

70, Krishnamoorthy Nuger,
Neter Factory Road,
Trichy-21., Retired 0'1v°"
R, Southern Railuav,

ToK, Rajagopalan,

S/o0 T.V.Krishnasamy Iyengar,
2, First Street, Kallulwszhl,
Illupur Road, Trlchy-ZD

Retired Passenger Guard,

Southern Reiluay.

K,Karumbairam,

S/n 8. Kumbalingam Sillai,’
46-B, Ramakrishra Nagar,
KalTukuzhi Trichy-20,
Retired D*luer, Scuthern
Rallua].

"G, Kuppuseny -

S/o Govinda Asary,:

6/R, Samynsthan Streal,
Nelakalkandhar<ottal Poust,
Trichy-11., Re3ired DrJVP“/
A Snuthern Ra‘luay.

T U Arunachalan o

5/0 Toh. Venkatachalam Pillai,
56-h, Mudaliar Ztreet, .
wurwvur Fost, .;1chy-3.,
Retired Guard/? .
Southern ?allua/.

R Krlshnasamy, '

5/0 A,Ramassmy 3yyengar,
3, Srin1Vasa Piilai Street,
Near Satyanarayana Temple,

,etired Passenge“ Guard

umalai Aaicker,

irst St-est,

tti Village,

ur, Tricr u*st*;oc.,
Fireman, Soytherin

3).Nu,596 to 668 are

applicanis en 0.k.79/93,

et Mambalem, Msdras - 600 533

ee.s RPPLICANTS,
e .Contd./-

[



.o P4,

K.M.Abdul Najeeth,
" 673, S/o K.Thangamecra: Mohideen,
: B.249, B.H.E,L, Tounship,
- Ranipet-632 406, Noyth Pxcot
: Distriét,*Retired?ﬁhunter, _
Southerh-Réiluay.; '

N.Krishnasamy, D
» 3/w Narayanasamy Pillai,
- 674e  27/33 Sakthi Vinayagar Strcer,
- Crauford, Trichy-12,
‘Retired Oriver/R, Suithzrrn
Railuay, .

"G.Amirthalingam,
" S/o M.Ganapathy,
675, Periyar Street,
: Kelakalkandarkqttai;
Trichy-11,, Retirad Driver/A,
Scuthern Reiluay,

S.Andreu, S/o_SiSami:ej,
"Guru Illem, 3rd Straet, _
«EJE.Colony, Maherajopuram,
~Viliupuran; Ssuth Rruot

Disirict,, Retited-Tassapaer

Briver, Southern Railuay,

678,

: T.Rergasamy, :
677, 5/ 3.Thangavely Psari,
"~ 25, 3yndaram Pillai Thottan,
' Edameléipatti‘ﬁuthqr, .
Irichs-12,, Retired Shurtes,
3@uthe:n‘Raiany,

.M.vaindaraju, ,

8/6 Mutrukrishna Na'idu,
~Néthersa;alliVasal, :
Samyaaf "hoppu, Houjse No.37,
Trichy-8, Retired. Shunter,
Southern Railuay,

673, -

o .+ Aykbdul Raraman,

. 679, - S/o G.hkbduy. Kareem,:
- 6/8, Jaella. Pakkiri: Street,

- Madurai Ro:d, Trichy-8,

. Retired Driver/Speciel Grada,
Southern Ralluay,

. K.Raiagonsl, ‘
' 6¢0, S§/o @.K:ishnasamy Naidu,
’ 91, 2IMCO Zolony, - ’ » IR
. Edamalaipatti Puthur, - N Ceom
Sundar am Pillel Trotten, S SO _
Trichy-12, Petited Shucter, Sl m L
| Southern Ra:luay, ' 3 osec APPLICANTS.
“/ ' I ' : . . : ) oocCOﬁtdo /"- S




681

682,

683,

684,

kg

685,

LI 85 [ 8 ]
GsKuppusamy Naicker,
s/o M, Gengathara Naicker,
69, Illangao Street,
anmalaipatty, Trlchy- .
-Retired Shunter/8
Southern Réiluay.

C.Andi, S/e Chinnaiyan,
N,Kuttappattu,

Ramjee Nagsr Post,
Embedkar Nagar, Trichy-Y,
Retired Shunter, ~
Southexn Railuay.,

A.M.Skill, 8/o E,3kill
124, Crauford Colony,
Craufcrd Trichy-12,,
Retired éhunier,
Southern RallJay.

S,Abdul Xasreem, -

S/o Shaik Ibrahirm,

56/p4, ¢ngarathropu,
Trlchy-l Retirec Rhunter
Driver,/R, Southe-n Railuay,

3. Issac, S/e R,Jseceph Pilicy,
36, Raghavachary Street,
Semblam Post, Perarbur,
Madras-605 311 Petiied
Driver/Spl. Soutwerw Reiluay.

R, Gopalakrlshnan,_

'8/0 S.Pathakrishas 23,
Sethurama Pillai uolony,
Trichy-20, Retire3 Shunter,

‘ Southern Ralluey.

.N.Jayaraman,

8/¢ NeK.L.Naresa Ayyar,
92-0, Narasimme Ahhary Colany, .

Nanjikottai‘Road, Thanjavur - .

613 001., Retired Pass., Cuard,
Southern Railuay.

"R, JOSEph,xs/o O.h.Rgau
1ar 8-A, Veuan=Vegum
Streét Vth Line,
‘na-611 oc1,
Mlvpr/A Sp,.
nellua;.

ega‘, Velar Roau,
ur Retired Gumrd/A
ern Railuay. '

&, . APPLICANTS.
e .Contdg/"
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690,

691,

- 692,

663,

694, -

655.

656,

697,

v

‘e 86 30
u.VelaKutham,

-8 nnamelel,

'12/v1 2364, Pookkara

- Vasthea Neu’ Street
Thenjarur - 613 00?

Retired Driver/A

Southern Railusy,
R,Murugaiyen,

5/o Remasamy Konar,

Nenin Negar,
Udayamarthpndapuxam Pest,

- 614 706, Thircthureiponnud,

‘Taluk, Retired Suerd/C,
Southern Railuay.
ReGopulekrishnan,

5/ K.Ramanujar Naidu,

, Plot No,19,. Rbraeham FuHGluhéP
Nagar, Via. Siveii Nzcar, -
Thanjavur - 1, Reiived
Drlver/A Southern Pai: way .
P Srlnldasan, ' :
8/0 Pschaiyappa Muda]i)aL,
112, B/4, Mudalivar Stre
Muda;l)ar Chet h1ram
Trichy-1, Retired Guard/A
Southern Rallway.

G, Kalyenasundaram

S/o MeCGocvindasami Pilla:
Mooppanar Street,
Bmmenpetei,- Jedlcpd ar Doy,
Pin.- 613 205, ThanJevuL
District, Ret ired Guard/A,
Southern Ralluay.~
K.Senniyasi, A
8/o Kesava Padayachl,

18, Kamper Street, ’
Sentheneerpuram Trichy—d,
Retired Driver/C,

Southern Railuay.

Ke Sankaranarayanan,

' S/o V.Lngenethan,

C.99/A, North East Exten31on,

'7th Cross, Thillezi Nager,
Trichy-18, Retired Guerd/Spl,
Scuthern Rallua».

- S,Periyasamy, S/o Sangili,
-Doecr No,59/9, Mudeliyar
‘Chetram, Muneessarsn Koil
Street, Tiichy-1., Retirecd
Driver, Southern Railuay,

' ve. APPLICANTS
'.-o-o(cﬂﬂtd./"'



A R A R R T A R S LRI TR M, w g e
L I rege . o .

.o A7

KeNendagopal, -

S/o v.Krishrasemy,

43, Brindaven Strest,
Indira 'Nagar, LIC Colony,
Trichy-21,, Oriver/®,Spl.
Retired, Scuthern Railuay,

639,

T.R.Balesubremanian,
$/o Rathinem, 168,
North Street,
Tiruvaiyeru 613 202
Retired Dr.yer/k
Southern Reiluay,

699,

S.Masthan,
700, 3/0 R, -Babu Sahib, .
*. Retired Passenger Oriver,
' Southern Railuay,
Meenkara Street, Ternur,
TriChY"‘l T

. P.Gourisundaram,
. S/o S,Periasamy,. 106-4,
"*  Menickaputem Nacu "Street,
‘ Melapuour, Trichy-1,, '
Retired Guerd/A,
Southern Raiiuay,
» T{Ramashiépdran, "/, -
702, S/e M.Thangavely, 5, -
* .Bharathy Dasen Streei;
Kilpérumpakkafm, = - . % ..
Viilupuram <’ 605 ‘602,
Retired Driver/B, 4
+ Seuthern Réiluay; .
FiGanesan,” . -
703, ~S/o:Packri Theysr, -
* 2/257, Teluk Office Road,
Yhiruthuraipoondi 614 713,
) Retired Driver/A,
IR Southern™Railuay. = -
e N R

Vihrumugem, 'S/6- Vaiyapuri,
Palaniyandavar Koil Street,

edtoed Shunter, Southern
Railuay,

s

Inamkolathur, Trichy District,

eee. APPLICANTS

<o -Con'td._/-
¢ .



5

- V,Velu, - ;
570 Vaiyapuri, |
frethiyur, Iniyanur Road
‘House No,33, Trichy-9,
Retired Shunter,- ; - :
Southern Reilway., = : L

906, -

TS, Narlmuthu . E ; _ :
2670 'VS/o M Slngera Padayachi o I
07 mafg) Railuay Colény, : a .

~ Kallukuzhi, Trichy-20,
- Retired ahunter,
Southern Railuey

- PyMamundy, '
208, S/o Palanlyandl, 47 A
: *  Mudukkupatti,
~ Yudukottai Read, ~ .
“Trichy-20 Rﬁtlred Shunter,
- Scuthegrn ﬁaliuay. '

T.Inngsimuthu,
- 5/0 $.Thomas, 13, °
709,  West Nariyanathanuwaw
z Dindigul, Qetlreo'uhwnbﬁf,
‘Southsrn Railuaa., S

- Bk,Sevarimuthy, _
710, ij/o Aruleppan, 9/5,
R NiMe Caiﬁny 6tﬁ LTrgss, _

‘Trichy=20, Retived &hurtcr,
_ SoutnErn Ralluay‘; ’ '
o ﬂ Nuthusamy : u
7418 S/o R, Thenatikavandst, 31,
SR “B§#B.SColany, Pudukettai
“Rdad, Trichy-20, Retired
Shunter, Southern Ralluay.

S Palanlyandi .
7124 _S/o Sataiyan, 31/3
T7 7. :Palaniyandavar K011 Street,
~Ifinamkelathur, Trlchy District.-
'Retlred Shunter, Southern
! : ki Relluay.

e K N.Rrumugham, -
713¢.. S/o Kuthian elias. Malayendi,
SN 4/93, - Palaniyandavar Koil
, -Street,; Innamkolathur, : . o
. "Tricﬁy. ‘Retired Qhuntot, ' SERETIE
fSouthern Palany.~ ' o S
5 Kandaaem‘ .
7745 fS ‘o SUbbEraja _svande
‘f' Kadechanallur Poet,_
42 fast Thottipelayan, :
Erode 6 ;:Retired Shunting .. . e A _
V/Drlver, Southern Ralluay. ---AAPPLICANTS
: . i svee Contd./-
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718,

716,

M7,

1.

2,

Southern R21ley-

718,

(3 89; (1

V.Thiap?raﬁaﬂ, ' S BN
8/0 Venketachdlem, | S
136, R.M, S.Colony,

Nangeekottai Roed )

Trichy - 6, Retlred Drlvur/

k.Special, Southern RcllUcy‘

k.GeRoUsSE, S/0 Stmuel ROUSG,‘ ‘

35, Kenadi Street, ' '
Subremeniapuram, o '

Trichy - {0,Retired Shunter,

Southern R”lluﬁy.

ReVe Ponnalyan,

5/0 R Wedivelu, 14-8,
Saint kntony's Uhurch ion:,
Nagepattinam = 817 U1
Retired Driver/A,

51 ,Nos 669 to 718 are.

NeRe jamanickam, applicants in 0,F, 8D/93

$/0 Nereyenasemy Pilled,
18, Nethaji Street,
Kamzre jepurem,

- Rajakilpakkam Fost,

Madres - 600 073
Retired Driver,
Sottharis Re jluzy,

By hcvecete Shri K.Susbs Rin, in D.k.Nos. %95 to auz/éi;

'57/90,416/90, 320/92, 298/S2 and 377/92

By kdvoceste ‘Shri R.thsk°ren ih-0O.4.Nos, aa/93 to 76/93,
By huvocete Shri FeShiven Pilial in OubNos, 77/93 &A78/93§

By hdvocete Shri Vijcyem veyzn in Udk.Nos, 79/93 & 80/93

Versus

A}

Chairman; Respondent = 1 in Ok, NOS.
Rei{lu®y Board, - 395 to 403/91, 79/93 80/93

Rz il Bhaven, Resnondent = 2 in DeboNas, 57/90,

New Delhi, 416/90,320/92, 293/92 377/92 ahd
44 tb 76/93s
The Unioh of Indie Resyondent - 1 1n O.hoNosse 57/90,
epresgnted by the < 415/90,320/92, 298/92 377/92 and -
; " 44 o 76/93
Reilueys, end.Respondent - 4 in O.k. NOSa

395 to 403/91.

Sese Respondents.

.

Contd, /-



5.

6.

7,

A et

| v090.. |
Union of India - Respondent - 1 in O.ANes
through . the Generel 77/93 end 78/93 ,
Mapeger,Southern Reilurys, Respondent - 2 in O.R.Nos,
Petk Toun, Madras = 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.k.Nos,
57/90,416/90,320/92,298/92,
377/92 and 44/93 ‘to 76/93.

The Chief Personnel Officer,Respondent - 2 in 0.A.Nos,,
Southern Railuay, - 77/93 and 78/93
Park Toun, Madres - 3 -

Divisional Railuey ‘ Resrnepdent - 3 in 0.k.Nos,
Meneger,Socthern Railuzys, 35% to £03/21,

Mysore. ‘ Reenovdent - 4 in O.kJNos,

- : v £7/90,416/90,320/92,298/92
‘ ' : and 377/92 E

Senior Divisionel .  Respondent - 3 in 0..N0,77/93
BereRoRRlpatissr | -

Palghat ' ' o

The Divisional Perscnrel Kespoanbznt - 3 in O0,R.No, 78/93
- Officer,Southern Reliluay, '

Madurei Division,

Madurai, o

The Divisicnel , Reznondent - 4 in O.A.Nos,

- Suyperintendent, 44795 o 16/93

Southern Reiluey,

Divisionel Office,Pelghet,

"The Division2l Reiluwey Ressondent - 5 in O0.k.Nos, -

hanager, o 320/972,298/92 and 377/92, -

Scuthern Reilury , : : :
Bengeiure., . e2eee0s Respondents,

" (By kdvocate Shri K.R.D.Karentt for Shri k.N.Venugopala
Gowds, Rriluey Advocete for respondents in all the
epplicetions ). . S

coe C’.)ntd/-

. e ———— \ | r— e
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ORDER OF THE FULL BENCH

sShri Justice V.S. mlimr-.ithJ Chairman:

'mesecaseshavebeenplacedbeforethel-‘ullBenchasper
the dlrectlons made by the Chairman by his order dated 23.10. 1992

“in exercise of the powers conferred by Section 5[4]{d) of the

Admmistrative Trlbunals Act, 1985, after transferrmg the @ses‘
of the Madras and E:nnkulam Benches and clubblng then w1th the

cases of the Bangalore Bench The reason. for the reference is

the conflJ.ct:Lng v1ews taken» by dlfferen t, benches yone view having

been taken by the Ernakulam Bench in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in 0.A. N0.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

brlefly the relevant facts as follows'

‘ 2. The applicants in all these cases are employees of the IndJ.an

Rallways serving in dlfferent D1v151ons as Drivers, Guards Shun-
ters, etc. who belong to the category called the running staff.

The applicants retired from service between 1976 and 4.12.1988.
They have in these cases prayed for directions to the respondents
"to grant 'them pension and other retirement benefits by taking

into account running allowance not exceedingA 75% of their pay.

The respondents oppose the applications oontendi'ng‘ that running

‘ allowances not exceeding 45% of their pay can be taken into acc-

ount for. computmg retlrement benefits to those who have retired

is necessary to advert to the relevant provi_sions
e applicants conditiomsof service in regard to pension

retirement benefits. L
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3. in pursuance of the recommendations of the Third Pay Commi-
ssion the pay scales csf the émplgyees of ‘the Indiaﬁ Railways
including those of the running staff were revised withl effect -
fron 1.1.1973 by the rules célléd 'Railway Servants Revision
of Pay Ruéles, 1973' [hereinafter referred -to as the '.Revision
of‘ Pay Scale Rules'] made by the President in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It is enough to state that there vas - considerable
in;:rease in the subst;,antive pay of all the members of the running
staff. So far as the grant and quantum of pension is concerned
- the same is regulated by statutory provisions made under the
proviso to Article 309 of the ‘Const.itutim. Pension and other
retire@t benefits depend upon the average emblmnents that the
rétiring employee was drawing before his retirement.  Statutory
'rules govern ‘xx determination of' average emolument for gran£
of pension and othér retirexneﬁt benefits. The relevant statutory |
rules that were m force when the revision of pay scale rules
came into force on 1.1.1973 are extracted as follows: |

2544, [C.S.R. 486] - Emoluments and Average Bmoluments: The
term "Broluments", used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- '

[a] Pay other than that drawn in tenure post;

(b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post ‘other
than a tenure post, or [ii) with the specific sanction of the
Government of India, for any other personal consideratioms. - . =~ -

Note: Personal pay granted in lieu of loss of substantive pay -
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall
not be treated as personal allowance unless oth;rWise -directed

by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service; -

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371]), and allowances drawn by an Officer appointed provisionally
substantively or - appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
~and on which no Officer has a.lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty al]_.owant:es [special pay); and

[g][i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, “Emoluments' means:

fa] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he off1c1ates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken mto account
under this Rule had he remained in this substantlve appointment
whichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B
[C.S.R. 86-B]. 1In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments' means
the emoluments which the officer was receiving immediately before
etirement and includes:-

substantive pay in respect of a permanent post, other
than a tenure post, held in a substantive capacity;

sonal allowance which is granted in lieu of 1loss
f substantive pay in respect of a permanent post,
ther than a tenure post;

special pay attached to a post other than a tenure
post, when the spec1al pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[d]{1]_For the purpose of calculation of average emolumeni:s:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of: ,

i. - the difference between the total emoluments referred to
in items [a], [b) and [c] above.and the pay actually drawn
- in higher officiating or temporary appointments;

ii. Special pay other than that referred. to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. persomal allowance other than that referred to in clause
‘[b] above; :

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment[s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify” for
the grant of a special additional pension. '

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. .The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. : :

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. ’

[2] For the purpose of emoluments of [ordinary]) gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of fa] to [c] and [4][2]
above drawn during the same period.

‘Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
- have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn .and that benefit
of higher officiating or temporary pay is given.only 'if- it is
certified that he would have continued to hold the higher officia-

ting or. temporary appointment but for his proceéding on leave, R

- Note [2]: In case where a temporary officer .who..duits service
after completing three years' service is appointed ‘Substantively - .
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three

| years' service during the period he was not holding a. permanent

| post shall be treated as if drawn in a permanent epost held in
| substantive capacity. : ' _

¢
1
1



2544-B [C.S.R. 486-Bl.[1]}: If an offlcer holding a per'nanent
post 1In substantive capacity:- "’

[a] officiates in a higher- permarient post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dles while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanént post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer- officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputatlon and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post. '

[This will take effect from ist september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving - immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. '"Average emoluments" shall mean the average
' of the emoluments as defined above calculated upon the last three
years of service. :

In the case of running staff emoluments for [ordlnary]/Gra—
tuity Death-cum-retirement gratuity will also include the monthly
average of running allowance drawn during the 365 days of running
duty immediately preceding the date of quitting service limited
_ 75% of the emoluments as defined above. For the purpose of

tlon of average emoluments the actual amount of the runn_mg
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wances [including leave preparatory to retirement) or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

[2) Pay drawn in tenure appointments will count for persohs
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that one of the componenﬁs that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses
of /[a] to [f] of the said rules. The expression 'emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneously
taken to amend the statutory rules reguiating grant of pension.
. N\
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
previous . : e
allowance drawn during the /month limited to a maximum of 752
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

, directed as follows:

N

, "The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised

Pay Scales under Railway Services [Revised Pay] Rules, 1973 is -

- under consideration of the Board. Pending final decision, there-

&J:?n, the Board have decided as under:-

l |

i

|
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-

vailing percentages laid down for various purposes with

reference to the pay of the Running Staff in Authorised
- Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

‘The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The paymmts as above will be provisional subject to adjust-
ment: on the basis of final orders."
It is clear from this order that pending' decision ‘to revise the
rules regulating grant of pension, the existing quantum of :unning
allowance based on the prevailing percentage laid down for various
purposes with ref.'erence. to the pay of the running staff Ain various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay seale rules which came into force on 1.1.1973 has
to be understood as oay authorised by the statutory rules that
were in ferce on the date of the »order, 21.1.1974. The order
dated 21.1 .1974 did not, therefore, ‘in any manner affet the statu-
tory prescription regulatingcomputation of emoluments and average .
emoluments contained in Rule 2544 for the purpose of grant' of

retrement benefits., Any decision to modify the same would have

when the relevant statutory rules are amended in
law. But what the Railway Board did was to

ify the statutory rules by an executive order made

64 i 23

ring. No.PC II/75/RA/I paragraphs 1 to,5 of which
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in statiomary posts,
Canpensatory [City] Allowance, FHouse Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 .3.1976 shall be

treated as final.

4., The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for cjuantifying pension was reduced from 75% to 45%. The
.statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dateé 22.3.1976 in preference to the statu-
tory rules Shri ﬁv Dutt Sharma and other aggrieved persons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Conséquent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal_ Bench of the

il
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Tribunali where it was renumbered as T No.410/85. ‘The said appli;-
cation was a.l‘lowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22,3.76
was quashed. The respondents were directed to continue to make

payment beyond 31.3.1976 all retirement benefits in accordance

with the Railway Board's letter dated 21.1.1974 till such time

as the relevant rules in this regard are amended in accordance
with ,law.; The Railway Board',s'lettér dated 21.1.1974, as already
stated, {4iq not affect the statutory rights reé'ulating pension.
Oﬁ a proper consideration of the order we have noticed that it
in terms states that the limit _prescribed by the rules -_ shall

continue until modified in accordance with law.

5. We should advert, at this stage, to érpther order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the R;iiiway Board's order dated ’22.3.1,976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing ‘the statutory
limit of 75% fixed with relation to the rumning allowance by

Rule 2544[g].

6. Shri M.C. Srinivasan and 23 others filed an Vapplicatibn
on 4.5.1988 before the Ernakulam Bench of the Tribunal in _O.A.

o.K—269/88 for a direction to grant them pension by adding runn-

ion in accordance with the judgment of the Principal

No.410/85. During the pendency of the said application




-100-

of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g{i] and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of running allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given fetrospective
effect fran 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volure I & II.

In exercise of the powers oconferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips

No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures ‘a'.
'B', 'c' and 'D'.

2. The amendment will be effective from 1.1 .1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

. Sd/-[X.Venkatesan]
Director, Establishment [P2A]

DA:As above Railway Board.
No.E[P&A)II-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.IT
' RULE 2544 A

i Sub-rule g[i] and g(ii] may be substituted by the following:

v



Y e ion

-101-

gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

g[ii) “"For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC IITI/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXCTANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through adiministrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Oomrission. The purpose of this awendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not

-adversely effect any employee to whom these rules apply.

sd/- [K.VENKATESAN ]
Director, Establishment [P&A]
Railway Boar

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

In ezercise of tha powers conferred by Proviso to Article
309 of the Constitution of  India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 43% R.I and 407 R.II, enclosed as Annexures 'A', 'B', ‘C'
ant 'D' respectively.

2. The amerdment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate

Sd/-[K. VENKATESAM ]
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544

Sub-Rule g[i] and g[ii] may be substituted by the following:

gli) "For the purpose of calculation of average emoluments:-
55%¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii) "For the purpose of gratuity and/or death-cum-retirement
: gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during .the period.:

AUTHORITY: [Ministry of Railway's letter No.E{P&A]11-80/~
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recomwendations of 'Running Allowance Committes [1980]"'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whon these rules apply.

SA/- [ K.VETKATDSAN)

Director, Establishiient [PgA]

Railway Board."

The amendment to the statutory rules having -been effected dui’ing
the pendency of the QA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as 'they
ware given retrospective effect from 1.1 .1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in accordance

with the rules in force on the dates on which they retired and .

that those rights of theirs cannot be taken away by the- subsequerit

amendments made to rules on 5.12.1988 by giving retrqspeqtive

effect to the same. This according to them is unjust, manifestly

unreasonable and arbitrary and thus violative of - Article 14 of
€

¥ the Constitution of India. The Ernakulam Bench éonsisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the aﬁend—
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to gran£ or refix
pension and other retirement benefits to the applicants as if
the arendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?sonvl(;rl(i:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effec't from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in 0.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in 0.A. No.1572/88 and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amerdments to Rule 2544' before the Principal Bench of
the CAT at New Delhi., They also prayed for a direcfion to campute
retiral and> ot‘ner benefits in terms of the order of the Railway

Boarg dated 21. .1.1974, That application was opposed by the res-

N

ogﬂégﬁéaﬁ@q, oreln viz., Union of India reprvs:“x ed through the
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to Rule 2544 was challenged before the Er{l&kulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gawve retrospective effect. On the date
on which the applicants presentec their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
bz tnhe reason for their not bringing the decision of the Ernakulanm
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the prbceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 and other comnected
cases wer2 heard amd disposed of on 23.10.,1921, All these appii-—
cations were disniissed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensioners were not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
wae not reduced by the amended rules. Following this decision
of the Princimal Bench applications No.351 to 423/88 filed by
similarly situated persons before the Rhmedabad Bench were dis-

missed on 28.2.1922., It is surprising that the Union of India

- which was one of the respondents before the Ahmedabad Bench cid

13

not bring to the notice of the said Bench the decision of the

\

Ernaulam Bench in O.A. K-269/88 to which it vas a party
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9. It is for the first time after all these cases were referred
to th= Full Bench, transferred and clubbed together that the
Union of India and other contestirblg respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP N0.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special lLeave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearmg for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement. of ‘the Supreme Court
where they had challenged tne decision of the Ernakulam Bencn.
In this comection reliance was placed on the deCJ.smn of the
Supreme Court reported in AIR 1986 S>C 1323 D.K. TRIVEDI AND SONS
V. NBAIAL MANIBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
‘gmg the validity of certain statutory prov151ons and directed
the petitioners to approac"x the Supreme Court as smular matters
were pending there. It is in these c1rcuﬂstances that the Suorene

Court observed that the course adopted by the High Court was

not correct and that if the High Court thought that the point
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These observations, it is obvious, were = nmade having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending hefore the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, t’nét the High Courts where the same provisions
are challenged in other cases, should defer éonsideration until
the Supreme .Court tenders the decision. The question whether
the hearing of the case before the Iligh Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circunstances of each case. In the present hatch of cases
we are ooncerned with the valuable rights of the applicants who

have retired between 1976 and 1988. These cases relate to re-

-tirement benefits and any delay in disposal of these cases would

cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending befére t;‘ie Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
baen stayed; Even then the applicants herein have not been given
the benefit of thé decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decisién
of the Supreme Court.

11. On behalf of the applicants it is contended that we should
disposz of these cases in the light of the dec151onﬁof/ LErlriiél:ulan
Bencn which has struck down the amendnent to Rule 2.54‘4 to. 'At}i{e
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentss however, it

a4 is maintained that the Principal Bench and the Ahmedabad Bench
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having taken a contrary view and uphelo the validity of the
amendments we should dismiss these applications following the
said decisions. 'They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are

taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF 1wsbiA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
“We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
1f only the respondents haa fairly placed the decision of the
Ernakulain Bench before the Principal Bench and the Ahwedabau
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. Tne respondents are now trying to take advantage
of the failure on their part of performing their duty of placing

the decision of the Ernakulam Bench when simiiar cases came

up for consideration before the Principal Bench and Ahmedabad

of the Principal Bench and the Ahmeoabad Bench

that
t of declaring/the impugned amendment to the KUlEb

¢
? to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been diswissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions-of the rules
are valid. The decision of the Ernakulam Bench which struck
down the amendment to the rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendnent of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by awending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PxADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rigints conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giéing retrospective effect was not in existence from its incep-
tion. In Black's Llaw Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-

“An adjudication pronounced upon the status of some parti-
cular thing or subject matter, vy a tribunal having compe-
tent authority."
In Halspbury's Law of England, 4th Edition, Vol.1lo the meaning
of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in reu
may be defined as the judgment of a Court of Coumpetent

H
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jurisdiction determmlng the status of a person or thing,
or the dlsp051t10n of a thing, as distinct from the parti-
cular interest. in it of a party to the litigdtion. Apart
from the appllcatlou of the term to persons, it must affect
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As‘ the decision of the Ernakulam Bench declares the status of

the,impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Bench and the
Ahmedabad Bench disposed of the applications before thenm v'the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe;
bt’ent Jjurisdiction. The orders of the Principal Bench énd the
Ahmedabad Bench dismissihg the applications cannot in the circum-
stanceé have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provisionAis declared as void or struck down, the
same can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. Tne only
other way to resurrect such a provision is by resorting to appro-=
priate amendment of the Constitution or modifying the statutdry
provision as to render it intré- vires. The Supremé Court has
held i‘n AIR 1989 SC 1933 UNION. OF. INDIA v, RAGHUBIR SINGH AND
OTHERS - \

"Where a statute is declared invalid in India it cannot
P e einstated unless constitutional sanction is obtained
‘ Q’gTRAL lt%‘for by a constitutional amendment or an appropriately

s "”*-*:m@ ‘L’fl‘e-d version of the statute is enacted which accords
w1€i&n@‘9 istitutional prescription”.

Ao D
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. 'The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of . the Ernakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that thefe
is only one decision which holds the field viz,, that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as validg, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabaa Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision .

rendered in ignorance of the earlier decision has to be regarded

' as per incuriam and not binding on the court in a susbsequent

case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para {5} as

follows:- ¢
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"(5) Inconsistency between earlier decisions of the
same rank, A court is not bound by its own previous. deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lLords. There may at first sight seem
to be a difficulty here; how can a situation of conflict

~occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in wihich they are reported - or are not reported - it is
only too easy for. counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later courL.
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
number of judges. Applying this principle it has to be held
that what holds the field as a binding precedent ié the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and tﬁe Ahmedabad Benchhave to be regarded aé
per incuriam and not binding in subsequent cases. This being
‘the légal position the decisions of the. Principal Bench and
the Ahmedabad Bench have to be ignored and the Ernakulam Bench
dec131on alone should be regarded as holding the field as a

3@@ Qdenfisgi\{ebard to the validity of tne 1mpugned rule in
s,
2,

\

ggg‘ﬁﬁed‘ correctly. The Ernakulam Bench nas rightly proceed-

¢
X/Fd on the basis that the President has under the proviso to
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part 1II of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of sucn a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakﬁlam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to tne same. Wnat they have said is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1--1-1973. Under Rule 2544
the members of the Running staff were entitled to computation
of their pay and retirement benefits taking inté account Léé“
running allowances which they were receiving subject to a maximum
of 75% of tneir pay and otnher allowances. Rule 2544;§;éfamended

by notifications dated '5-12-1988 prescribing the maximum at

LV
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into acéount
running allowance in the matter of computation of pensidn'and
retirement benefits upto the maximum of 7SZ‘of their .pay and
other allowances. As their.pay was revised with effect from
1-1-1973 the 1limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaune
entitled to receive in accordance with revision of Pay Scales
Rules which came into effect from 1-1-1973. Wnen the maximum
is reduced from 75% to 45% upt0‘1-4-1979‘or at the rate of 55%
from 1—4—1979’it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retireument benefits were
~adversely affected. The Principal Bench wnose decision has
been followed by the Ahmedabad Bench has, hqwever, held that
the amendment with retrospective' effect has not adversely
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with the pension wnhicn. he would get after
1-1-1973 taking into account tne higher revised scale 6f pay
and the running allowance subject to a maximum of 45% or 557%
as the case may. Wev are concerned with persons who retired
g\*\.“%;"z;%‘}
f,ftat101.bé%?

1-1973 and 4-12-1988 thereby earning a right to coumpu-

sion in accordance with the statutory rules then

the time tney retired, revision of pay had come
is the revised pay and the running allowance
maximum of 75% of the revised pay and allowances

required to be taken 1nto account. This r@ight which



accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximuin

limit of running allowance that qualifies for pension. When

the maximum limit of running allowance is reduced from 75% to

45% or to 55% it automatically reduces'the pension and retiremwent
venefits that stood vested on the date of rétirement. It 1s
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in

our opinion, rigntly declared the amended provisions .to the

extent they have been given retrospective effect as void as

offendiny Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before

the Supreme Court we would like, in tne intérest. of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by tne directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

are allowed with the following directions:

1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or tneir
L.Ks in accordance with Rule 2544 as was in force
pefore it was amended by nNotificationg dated

5-12-1988.
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(3)

(4)
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The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica—

tion.

The payment of pension and retirement benefits

naS per the aforesaid directions shall stand regu-

in accordance with the orders
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